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I want to say again.. {Interruptions). 
Peace is prevailing in Tamil Nadu 
because of the DMK Government. 
(Interruptions). The IPKF Co-
mmander Kalkat has himself agreed 
that they have killed more than 
1000 Tamils. 

SHRIMATI JAYANTHI NAT-
ARAJAN (Tamil Nadu): Madam, 
he says Tamils are protected. But 
Tamils were not allowed to land in 
Tamil   Nadu.   (Interruptions). 

SHRI  S. VIDUTHALAI 
VIRUMBI (Tamil Nadu) : They 
were  quislings. (Interruptions). 
I want to register that peace has 
prevailed in Ceylon. Peace has 
prevailed in Ceylon since the DMK 
Government has assumed power in 
Tamil Nadu. (Interruptions). Even 
Kalkat has actually agreed that 
they have killed more than 1000 
Tamilians. 

SHRI S.K.T. RAMACHAN-
DRAN (Tamil Nadu) : They say 
they are protecting the interests of 
Tamils. But they are not allowing 
the Tamils coming from Sri Lanka.    
(Interruptions). 

SHRI     S. VIDUTHALAI 
VIRUMBI (Tamil Nadu) : Madam, 
Tamilians are more safe under the 
National Front Government at the 
Centre and the DMK Government 
in Tamil Nadu.. Since the National 
Front has assumed power here and 
since the DMK has assumed power 
in Tamil Nadu, Tamilains are more 
safe. (Interruptions). The killings 
of the LTTE have been stopped 
now.   (Interruptions). Kalkat 
himself has agreed that they have 
killed more than 1000   Tamils. 

THE DEPUTY CHAIRMAN : 
All of you, please sit  down now. 
We have had enough.   Prof.  C.P. 
Thakur.   You   please   speak. 
(Interruptions). 

SHRI     S. VIDUTHALAI 
VIRUMBI : Tamilians are more 
safe now than in Rajiv Gandhi's" 
regime.     (Interruptions). Due 
to the exercise done by our leader 
Dr. Kalaignar, Tamilians are more 
safe in Ceylon now.   (Interruptions). 

SHRI S.K.T. RAMACHAN-
DRAN : These people who are 
saying that they. are safeguarding the 
interests of Tamils have not allowed 
Tamil refugees to land in Madras. 
They had to go to Orissa. 

SHRI     S. VIDUTHALAI 
VIRUMBI : They are quislings. 
They are not Tamils. They are 
traitors.   (Interruptions) 

SHRI S.K.T. RAMACHAN-
DRAN : They say they are protec-
ting the interests of Tamilians. But 
what happened? They are protec-
ting those who killed Sri Sabarath-
nam and 300 other Tamilians? 
(Interruptions). 

SHRI      S. VIDUTHALAI 
VIRUMBI : Tamilians are more 
safe in Ceylon now. (Interruptions). 
There won't be any place in Tamil 
Nadu for    traitors.   (Interruptions). 

THE DEPUTY  CHAIRMAN  : 
Enough, enough.   Please  sit down. 

SHRI SUBRAMANIAN 
SWAMY : Rameswaram   has noth-
ing to do with Sri Lanka. 
(Interruptions). 

THE DEPUTY   CHAIRMAN : 
fifteen   minutes   is    enough.   Now 
take your seats. Prof. C.P. Thakur. 

MOTION OF THANKS ON THE 
PRESIDENT'S ADDRESS—(Contd.) 

PROF. CHANDRESH P. 
THAKUR (Bihar) : Madam, resum-
ing our discussion on the President's 
Address, I rise to further respond to 
the Motion of Thanks to the President 
for his kind Address to the Joint 
Session of the Houses of Parliament. 

While I do sincerely thank the 
President for going through this 
exercise of addressing the Joint 
Session of Parliament. On a closer 
scrutiny, when we go through the 
contents of the President's Address, 
I am left with a feeling of uneasiness. 
Actually it has been stated that the 
Assembly election results have 
reaffirmed the November 1989 
verdict. It is certainly a fact. But this 
raices  concern  on  serveral 
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counts.   First, the minority charac 
ter of the Central Government  has 
been further reaffirmed 
because in the Assembly pools, it 
has not been able to extend its 
political base in terms of geographi-
cal spread as well as share of popular 
votes and to that extent, we should 
look Forward to the continuing 
political insecurity of this Govern-
ment as years pass or days and 
weeks pass. 

Madam, a more disturbing fea-
ture is that the fragmented locit of 
political power of this country has 
been given a second round of 
popular support. A Government 
which is strong in terms of locus of 
power can deliver the expectations 
of the popular vote. We expected 
that at least in the second round the 
political pattern of voting will clarify 
the direction in which Indian polity is 
moving. But it is very disappointing 
that even after four decades of 
practising party-based Parliamentary 
system, we have discovered that the 
political picture in terms of popular 
support is confused. I think, a third 
aspect which has emerged is much 
more disturbing. We have had the 
proud record of running political 
system based on sound secularism 
as well as on the basis of ideological 
divisions. After what have seen in the 
national elections in November, 
1989 and Assembly elections in Feb-
rury, 1990, we feel very much 
uncomfortable. The erosion of 
secular base is very disturbing. You 
can see what is happening. 
Immediately after the last Parlia-
mentary elections, we saw the vic-
tory parade in Jaipur and immedia-
tely after the Assembly elections, 
we find that different parts of the 
country are aflame with communal 
tension. We know the story—what 
is happening in Jamshedpur ; what 
is happening in Nawada ; what is 
happening in Begusarai and only the 
other day, what we have seen in 
Nizamuddin right in Delhi. Does it 
not show that as a result of the   
emergence of certain powerful 

fundamentalist forces, anti-social ele-
ments have got encouragement and 
there is political pressure on the law 
and order machinery to give a kind 
of supporting hand, if not supporting 
hand, at least ignore those elements 
when they are out in the streets to 
creat problems for the innocent 
population. The country was very 
proud that in the international 
Comity of Nations, it was respected 
for its sound secularism but today 
we are on the cross-roads of political 
scene in India. What we are 
beginning to see is the emergence 
and consolidation of two 
fundamentalist forces. One is re-
ligious fundamentalism and the other 
is regional and linguistic fundamenta-
lism. Both have taken very heavy 
tall of the fabric of this society and 
political system. We do hope that in 
the years to come, a more polaii-sed 
political scene will emerge and a 
more decisive political alternative 
too out of the contending opposi-
tion groups will emerge on the 
national  scene. 

Now if you look at the ideolo-
gical scene, there are three parties 
which are behind the Government. 
The leftist ideologically persuaded 
parties are on the cross-roads of 
history. They have still to grapple 
with the changes in the international 
scents so far as the Leftist ideologies 
are concerned. We do not know 
bow the Indian counterparts of the 
Left political parties are going to 
rise to the occasion and revise their 
own way of looking at things on 
the- political and econonic scene. So 
far as the other support group is 
concerned, the BJP has a political 
programme to come to power or to 
come near to power. It has also a 
programme which is trying to 
promote the hegemony of a 
dominant community here. But if 
we go through the election mani-
festo or the election programme, we 
do not find a sound, coherent policy 
for nation building so far as social 
and economic programmes an 
concerned. 
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When we come to the    Janata 
Dal Party, which is in the   Govern-
ment with the support of other par-
ties, we find that it is a prisoner of 
indecision.   The     Government, as 
it is, has the support   from two do-
minant parties, one, which is ideolo-
gically confused  today,     and  the 
other which does not have any social 
or economic content in its program-
me.   It is not in a position to forge 
ahead in terms of governance  of this 
country with a concrete agenda 
which can generate    credibility so 
far as the people of this country are 
concerned.    So, we are in for dis-
turbing days, and we are in for agoni-
sing days and we should look for-
ward to the   Government   settling 
down and coming.out with sincerity. 
Now, a reference has been  made to 
the 100 days of the    Government. 
Let us go on record:   It is a situation 
where we should    characterise that 
these hundred days are days of non-
governance  or   these  hundred days 
of this   Government   must be 
termed as non-days! But I must now 
concede  that   it   should   be   given 
credit for surviving for a hundred 
days and probably for near survival 
in the next hundred days too.  What 
has been happening during the last 
three days we all know and we are 
not sure whether this Government 
will continue or it will collapse. J do 
not know what the terms of settle-
ment between Mr. Ajit Singh and 
Tauji   are.   But,   for   how    many 
days or   how many months or how 
many spells of hundred day: this 
Government     has  been given the 
lease of life we will have to discover. 

The second point that I would 
concede is that this Government, 
particularly the Prime Minister, has 
shown some ingenuity for image 
management. Day in and day out, 
their systematic. campaigns in the 
media or the selective statements 
made in this part of the country or 
that part of the country, have not 
bien able to create an image which 

is hardly real or backed by concrete 
results. It is the gullibility of thc 
masses which 19 being taken ad-
vantage of and we hope that this will 
not continue and some day the people 
will discover it and that day is not 
too far off. '' 

The third point that I would like 
to concede is that this Government 
has shown its ingenuity for proli-
ferating committees and action plans 
and panels. I think, on the last count, 
fifteen such committees have been 
constituted and I do not know how 
many more art in the pipeline. 
Madam, as a student, 1 had the ad-
vantage of hearing Dr. John Mathai 
when 1 was at the Delhi School of 
Economics. He stated "As a young 
man, you should understand the 
parliamentary system." and he added 
: "If a question is asked as to what 
the response of the Government to a 
particular issue is and the Minister 
rises and says, 'It is engaging the 
attention of the Government.', then 
the House should understand that the 
file is missing. But, if the answer of 
the Minister is that it is engaging the 
active attention, then one should 
know that vigorous efforts are being 
made to locate the file. But if the 
answer of the Minister is that a 
committee has been formed, then the 
House must understand that the 
matter has been forgotten by this 
Government !".Madam on the last 
count, fifteen such committees or 
panels have been formed. So, the 
Government has given the message 
that the issues, have been forgotten 
and it has been consigned to the 
dustbin of committees. We only 
hope that the Government will 
retrieve the situation out of the 
committees and panels and that it 
will come to concrete action within a 
time-bound    programme. 

Let us come to the dominant 
content of the populist plans of this 
Government. Three such plans are 
very well known. One is the promise 
to waive the loans so far as the rural 
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population is concerned. The second 
is the enshrinement of the right to 
work as a Fundamental Right. The 
third is the decisive rural orientation 
in the net investment programme of 
the Government to the extent of fifty 
per cent. 

Now, let us look at them. Apart 
from the intentions and declarar-
tions, has there been a close scrutiny 
of the feasibility of these promises 
and, if there has been, why is not any 
concrete action plan forthcoming 
and why is the matter being referred 
to one agency or the other ? So far as 
the waiver is concerned, the Finance 
Minister said that once and for all he 
would like to do some thing concrete. 
Of course, this evening, when we will 
have the Budget 1 hope something 
will emerge. But, so far, it has been 
only promises and promises alone all 
the way. The only thing that is being 
asked is whether it is going to be Rs. 
13,000 crores or more as the actual 
figure is swinging between Rs. 
13,000 crores at the maximum and 
Rs. 2,000 crores on the lowest side. 
Nobody knows what the correct 
picture is. But a more critical 
question in this regard is in the final 
analysis who is going to pay this 
amount. Is it the tax-payer? Is it the 
consumer? Or is it the depositors in 
the banks or is it the banking 
institutions themselves? The tax-
payers will not be able to sustain 
additional burden to the extent of Rs. 
13,000 crores if the Government wants 
to buy popular support and tax it too. 
So far as the consumers are 
concerned, the prices are already 
going up and if this is going to 
influence the prices of commodities 
and services, it is going to be a hard 
development, an unacceptable 
development. The banking institutions 
have not been known in terms of rate 
of profit to have done very well and 
you will only be going to create more 
problems for the banks by imposing 
additional burden. Then the faith of 
the community in  the 

financial prudence of the banking 
institutions will be eroded and it 
will be a very serious threat to the 
credibility of our financial scene in  
the  international   community. 

So far as the right to work is 
concerned, it has been said that it 
will be enshrined in the 
Fundamental Rights. Is it going to 
be a token or is it going to be 
followed through and what are the 
implications if the right to work is 
incorporated as one of the Funda-
mental Rights? Is it going to be 
justiciable, justiciable in terms of 
employment, in terms of concrete 
relief? Is it going to assure concrete 
relief to those who are looking 
forward to gainful employment? 
There are two ways of looking at it. 
Are they going to get a job when 
they need? If not a job are they 
going to get unemployment 
compensation? What will be the 
amount of unemployment com-
pensation? Suppose a doctor is 
unemployed, an engineer is unem-
ployed and an unskilled labourer is 
unemployed. What will be the rate 
of compensation of each of them? 
Will the doctor to the engineer be 
rewarded in terms of 
unemployment compensation at the 
rate of the lowest employable 
unskilled labour? Or will there be 
differential rates reflecting the 
capital investment made behind 
these job-seekers? Unless concrete 
proposals are given, enshrining the 
right to work as a Fundamental 
Right will amount to two things: 
deceiving the people that we have 
given you what has been promised, 
and on the other side, making a 
mockery of the Fundamental Rights 
which we are not able to follow 
through in terms of concrete results 
like actual gainful employment or 
fair compensation for the period you 
are unemployed. 

Then a question has been   raised 
about rural orientation.   We respect 
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this consideration that this Govern-
ment is going to promote rural 
development and as a measure in 
support of that it is promising that 
50% of the net investment will be 
in the rural sector. But surprisingly 
the reality is that already 50% is 
being done. So what is new about 
it? What is additional about it? The 
only additional thing I can see 
going through the newspapers is 
that the Planning Commission and 
the Finance Ministry are trying to 
go through the rigmarole of de-
fining and redefining which items 
of investment are considered rural 
investment and which are not. Is it 
going to be a repacking of the 
existing portfolio of programmes 
or is it going to be net additional 
investment arising out of the step-
ped up total investment of the Go-
vernment during the current Five 
Year Plan period? 

You must have observed that this 
Government is great in terms of 
planned, systematic, insinuations 
so far as members of the previous 
Government are concerned, and it 
has shown a tremendous capability 
and a high level of productivity in 
making insinuations. But Let us go 
into the promises, the promises on 
Punjab. Genuinely, to be fair to the 
Government, when the Prime 
Minister made a visit and tried to 
establish contact with people of 
Punjab, particularly the community 
which has been having a lot of 
concern with regard to whatever 
had happened in the State. But 
where are we today? Where is this 
Government today? After the initial 
confidence-building exercise and 
image-building exercise, what has 
been the concrete action? The 
elements in Punjab with whom this 
Government is engaged in 
establishing contact and seeking 
their support, there are they? What 
is their stand today? In what way 
are you trying to take their help for 
concrete progress which will result 
in  the  emergence  of democratic 

process in Punjab, which will result 
in a situation where killings will be 
stopped, which will result in a si-
tuation where economic and social 
activity will be brought back to the 
normal pace and people will have a 
respectable and secure existence ? 
Now, what we are finding is that 
there is an exodus of people from 
Punjab. Why are they running 
away? Is it because they are coming 
to provide personal support to the 
Prime Minister? Or is it because 
they are scared? And what has been 
done to reduce the degree of scare? 
What has been done to increase or 
extend the degree and the quality of 
protection to the people who feel 
they are insecure—and in fact, it is 
not a question of feeling—who are 
being killed day in and day out, 
whether they are targe is or innocent 
victims of indiscriminate   killing? 

Madam, J&K is another field. 
The credit goes to the Leader of the 
opposition today, the former Prime 
Minister, for having taken the 
initiative of the kind which forced 
the Government to respond 
concretely. It was at his instance that 
the President initiated discussions. It 
was at his instance that an all party 
meet was convened and the 
discussions were held. And as a 
result of that today we have the 
Minister for Kashmir Affairs. But 
again we have a confusion. The 
House is not sure whether the Home 
Minister has some jurisdiction in 
Kashmir or the Minister for Kashmir 
Affairs has some jurisdiction, 
whether it is a vote of no-confidence 
against the capability of the Home 
Minister to run the affairs of Jammu 
& Kashmir which had led to the 
appointment of Minister for Kashmir 
Affairs. And when you go and say 
that the Minister for Kashmir Affairs 
is just a Coordinator, then within 
hours of his appointment as a 
Minister for Kashmir Affairs, are you 
suggesting that you do not have faith 
in his capacity to do anything 
beyond simple    coordination?    If    
the   in 
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efficiency or incapability of the 
Home Minister leads to the ap-
pointment of the Minister for Kash-
mir Affairs and his role is confined 
to coordination, then who is in effect 
handling the Kashmir Affairs? Is it 
the Governor? Or is it the Prime 
Minister? Or is it the terrorists? Or 
is it the people from across the 
border? The House needs to be 
taken into confidence. What is the 
concrete plan which can really usher 
in an era of peace and tranquility in 
the Valley of Kashmir? 

Madam, a promise was made 
about value-based politics. I do not 
know what is value-based politics 
of this Prime Minister and his col-
leagues. But we know that whatever 
their value-base, it has been tested 
out on the soil of Meham, what we 
find today is that promises have 
been made and if there was any 
quarrel it was around the fate of the 
Government of the Chief Minister of 
Haryana after the Meham election 
results and the final decision of the 
Election Commission. But if the 
promises lead to the continuity of 
that Government then it shows that 
they might have got a next lease of 
life to remain in Government. But 
they have certainly sacrificed values 
of certainly not shown any concrete 
evidence of carrying on value-based  
politics. 

Madam, time   and again it has 
been said that the   Government is 
out to re-establish the credibility  of 
democratic institutions, Let us take 
three  such  institutions.   The    first 
one happens to be the institution  of 
Governor. The Sarkaria Commission 
has taken the stand how we should 
perceive the position of  Governor. 
Within days of   appointment this 
Government decided to   sack Go-
vernors. Okay. You go   and sack 
Governors. Then there is another 

question that appointments in gu-
bernatorial position will not be on 
political basis. I have great respect 
for the personalities who have been 
appointed. I have nothing personal 
against them. Does anyone of them 
or do most of them have no political 
contacts ? Or these appointments 
not an evidence of political reward 
by the party of the forces in power 
today ? And if it is that, then what 
kind of establishment of norms of 
democratic society is it where we 
make the Governors based on poli-
tically acceptable personality ? 

Let  us  come  to    the  Election 
Commission   the second. The   first 

step with regard to the   Election 
Commission was the sacking of two 
additional   members   of   the  three 
member Commission that   we had. 
One does not know what is the legal 
status of this. But the fact  remains 

that the over-worked Election  Com-
mission was given two   additional 
members to carry on because   this 

country  has  more  elections    than 
is the normal requirement.  As    a 

result, the Election Commission was 
over-worked. There is a logic based 

on workload that the size of   the 
Election Commission should be ex-
panded and precisely for that reason 
it was a three-member Commission. 
Was it not a political vendetta which 
led to the sacking of the two  Mem-

bers and reducing the size of  the 
Election Commission by two-thirds ? 

It appears to me by the hind  sight 
that you created a one-man   Com-

mission whose bona fides are  ques-
tionable  today.   I  am    sorry,   the 
Election  Commission  which   is  a 
sacrosanct body, but the personality 
who is presiding over the   Election 

Commission is not really   above-
board. At least that is what its per-

formance  shows.   You    heard  the 
other day and it is a matter of record 
that the erstwhile Chief Minister of 
Bihar. Dr. Jagannath   Mishra, gave 
a detailed account of what had   hap 
pened in Bihar, and the contribution 
of the  Election  Commission    has 
been. Now take the case of Meham 



357-   Motion  of Thanks on the  [ 19 MAR. 1990]       President's Address     358 

itself. We had expected that there 
should have been repoll. In the first 
place, this incompetent Election Com-
mission could not go to the site for 
days together. Why could it not go 
there ? Why did it not requisition 
the services of all the Armed Forces 
to  give it all kinds of covers and 
protection so that it could make an 
on-site timely visit ? It delayed the 
decision. One can suspect political 
manoeuvring during the period of 
delay. What we find today is that the 
election  has  been  countermanded 
rather than a repoll ordered. In fair-
ness,  the  candidates  who   fought 
the last election and particularly the 
individuals who are suspect, who 
are under cloud, should have been 
put on the mat again in the   same 
constituency. But he is off the hook-
today.   Today,   under   a   political 
compromise to which the Election 
Commission certainly seems to be a 
party, the real culprit has been left 
off the hook. It is up to him whatever 
may be his protestation, but today 
so far as the Election Commission is 
concerned, this gentleman is free 
not to context again from Meham 
and look for a fresh and a more 
convenient   pasture.   The   Election 
Commission  did not demonstrate, 
through  its   action,  the  kind  of 
faith that one should look forward 
from this august body. Today, what 
is happening is that the elections 
have proliferated for political rea-
sons. As a result of the incompetence 
of the Election Commission, we are 
having repoll after repoll. There was 
a repoll in   185 Assembly consti-
tuencies in the State of Bihar itself. 
I would expect the Government to 
come  out with the  statement  on 
how many segments of Assembly and 
Parliament elections repoll was or-
dered in how many booths and what 
has been the cost of that   on the 
State machinery. Does it not   show 
that  the  Election  Commission  is 
incapable of conducting fair, timely 
and cost-efficient elections in this 
country ? If this is the reality, then 
the Parliament must look at the 
formation, the composition size, and 

the functioning of the Election 
Commission de novo because this 
institution, as a result of the ineffi-
cient, incompetent and partisan cha-
racter of the current incumbent, has 
lost the faith of the House and lost 
the faith of the population. As 
result, when we need fairer 
elections tomorrow, cost-efficient 
elections tomorrow and time-bound 
elections tomorrow, we need to have 
a reconstituted and rejuvenated 
body which can be given the res-
ponsibility of overseeing the whole 
process. 

Madam, this morning you saw 
that day-in and day-out this Par-
liament is being converted into a 
forum of mockery. The people who 
are in power today were earlier on 
this side of the House. The way 
they handled the time of the House 
for two years in continuation showed 
that they were not interested in 
parliamentary business. They were 
interested in vilification campaign. 
They were interested in looking to 
the Press Gallery and getting talking 
points published. Whatever was pub-
lished in one newspaper turned out 
to be the agenda from the opposition 
side so far as this Parliament is 
concerned. But today, when they 
have gone to the Government side, 
in the first place they do not take 
the Question Hour seriously. I have 
no right to comment on the choice 
of the Ministers. It is the prerogative 
of the Prime Minister. But once you 
have chosen your Ministers, you 
must ensure that they are competent 
to respond to the real questions. 
After all, the Question Hour is not 
an exercise in mano-uevring by the 
Government. It is not a kind of a 
debating society. We want to extract 
certain concrete replies from the 
Government and seek clarifications 
on matters of concern to the 
society. It is not fail to talk about 
individual Ministers. But, in the last 
few days, we have seen that 
Minister after Minister, the senior-
most, the Deputy Prime Minister and 
today the Health Minis- 
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have treated the House in a casual 
manner. We have seen the way they 
have treated the House. I am not 
sure whether he is competent or not. 
It is not my business. If the Prime 
Minister has chosen them, then 
certainly they are competent. But 
the way they handle the Parliament 
shows a casualness, a calculated 
neglect for the concern of the House. 
Now how many times can the 
Chairman or the Deputy Chairman 
bail them out ? They can bail them 
out to survive one Question Hour. 
But what about the next Question 
Hour ? So, there must be some way 
to handle the Question Hour and 
that is one way you can strengthen 
to quality of parliamentary proce-
dure. 

I would like to draw the atten-
tion of the House to the deliberations 
in the Consultative Committee. We 
are members of the Consultative 
Committee. But it seem to me that 
the Government is not really as 
honest as it should be so far as the 
Consultative Committee is concerned. 
The deliberations of the Consul-
tative Committee are in camera. It 
is not a political body. It is a multi-
political and non-partisan body. So 
the constitutional logic behind the 
Consultative Committee is to have a 
fairer and franker discussion. But if 
you look at the deliberations of the 
Consultative Committee—and may 
experience of the last three and a 
half years shows that—you will find 
that it is an extended Question 
Hour where you try to avoid ans-
wers and give evasive answers or if 
you are caught for evasive answers, 
then you say: "I require a separate 
notice". If you want Parliament to 
be a worthwhile forum to function, 
then the deliberations of 
Parliament must be enriched. There 
must be some way of even 
strengthening the deliberations into 
some concrete programme. A begin-
ning was made by the previous 
Government on parliamentary com-
mittees. Three parliamentary com-
mittees had been constituted for 

Environment, for Agriculture and 
the third I am forgetting. I would 
submit that to strengthen the par-
liamentary system, this Government 
should exercise all it ingenuity and 
wisdom. This committee system 
should be given a fuller trial. There 
should be more subject-based com-
mittees and they should be provided 
professional support. There should be 
extended hours of discussions so 
that we can go into the details 
rather than having a filippant treat-
ment of the subject so far as the 
Parliament is concerned. The total 
time is limited. And whatever time 
is there, it is divided among the 
parties, and within the party, there 
are many Members. In any case, the 
total number of days of Parliament 
sitting is not large.   About Rajya 
Sabha, I learn from Shri Advaniji __  
{Time  bell  rings)  Madam,  I have 
just  begun. 

THE DEPUTY CHAIRMAN  : 
That reminds me that   there is a 
limited time. 

PROF. CHANDRESH P. THA-
KUR : There is a limited time. But 
in the evening, with your grace, we 
can extend it. 

Madam, I heard from Advaniji 
in one of the sessions of the House 
when he was still a Member here 
that increasingly the number of days 
that the Rajya Sabha meets has 
been going down. I would submit 
to the Government that if you want 
to strengthen the Parliamentary sys-
tem, you would consider that the 
total number of active days of meet-
ing of Rajya Sabha should be in-
creased so that we have more time 
for all of us to go into the concrete 
Government and non-Government 
business. 

Madam, let me come to the 
economic front. I will pick up only 
limited items. A question has been 
raised that the Planning Commis-
sion will be given a Constitutional 
backing. It is a big news. But what 
does it mean ? Are we going to 
have a better, more competent 
Planning Commission ? Are we go- 
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ing to have a more   professionally 
sound  Planning Commission or it 
will continue to be an exercise   in 
political reward for people of 'inde-
pendent initiative' or those who  are 
known for their   political activism 
rather than for sound economic plan-
ning ? Now, what have   we seen ? 
Even the Approach to the next Plan is 
not clear.   The Approach Paper was 
presented. And   through press reports 
I gather that the Prime Minis-ter and the 
Minister of Industry said that there is a 
need to have targets. Here  is   a  
Planning    Commission which wanted 
to have the next Plan without targets. 
Then what is   that you are planning   
for?  Is it a Planning   Commission   
constituted   for non-planning ? Or, is 
it a plan without action ? And if there 
is  action, then there should be a target 
so that we know what is that we are 
trying to achieve or what is that we 
have fallen short against. Then, there 
is a controversy with regard to the 
Centrally-administered projects. 
Within the total development 
programmes, the  Centrally-
administered projects had a role of 
their own. The  States do their job with 
whatever capability and priorities that 
they have, and as a result certain 
things which are important from the 
national point of view or from the 
point of view of the area concerned 
need additional attention. It is there 
that the Central Government reaches 
out actively through the programme of 
Centrally-administered projects. Now 
there is a big controversy apparently 
going on between the Government, at 
least certain sections of the 
Government on the one hand and the  
Planning Commission on the other. 
The Planning Commission seems to 
be persuaded that in search of 
decentralisation, there should be no 
Centrally-administered   projects.   We   
would like to know as to what is the 
final     position  of the Government ? 
Are the Centrally-administered  
projects on the agenda or off the 
agenda ? If they are not on the 
agenda, what is the way, what is   the 
guarantee that the things for which the 
Cen-trany-administered     projects  
were 

meant will not be neglected and 
those objectives will be met through 
concrete support ? (Time bell rings) 

Madam, a question has been 
raised with regard to the remunera-
tive prices to the farmers. I expect 
that the farmers should get remu-
nerative prices, and it should be 
based on cost-plus. But what exactly 
is the situation ? The other day, we 
heard so far as the onion is concerned 
that the market price is Rs. 250 per 
quintal, and the Government has 
fixed a price of Rs. 70 per quintal. 
There must be some way to relate 
the two. The Deputy Prime Minister 
was not coherent and clear so far as 
the actual position or the rationale 
behind the price was concerned. We 
would like to think that the Prime 
Minister in his reply or subsequently 
the Government will throw more 
light on it. When you have cost-plus 
price, are the farmers going to be 
the beneficiaries or not ? 

THE   MINISTER    OF   FOOD 
AND CIVIL SUPPLIES (SHRI NA. 
THU RAM MIRDHA): If you wan 
I  can  clarify just  now. 

PROF. CHANDRESH P. THA 
KUR: You will get your time Sir. 

SHRI NATHU RAM MIRDHA: 
If you want __  

PROF. CHANDRESH P. THA-
KUR : No, Sir. 

SHRI NATHU RAM MIRDHA: 
I would clarify everything you want. 

PROF. CHANDRESH P. THA-
KUR : Now, if you are giving to 
have cost-plus price, then it has 
three implications. Is the additional 
payment going to be an additional 
income to the farmer ? 

SHRI VITHALRAO MADHAV-
RAO JADHAV : He wants that it 
should be based on cost of pro-
duction. 
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SHRI NATHU RAM MIRDHA: 
I will reply just now. 

SHRIVITHALRAO MADHAV 
RAO JADHAV (Maharashtra) : He 
is talking about onions. 

SHRI NATHU RAM MIRDHA: 
You may talk about onion or potato 
or any commodity. I will give the 
perfect information about produc-
tion . .. 

SHRI VITHALRAO MADHAV-
RAO JADHAV: We are thankful 
to you. 

SHRI NATHU RAM MIRDHA: 
I will give whenever you want. 

PROF.     CHANDRESH P. 
THAKUR: I appreciate the informal 
assurance of the Minister. But he 
should have helped the Deputy 
Prime Minister while he was speaking 
the other day. 

SHRI NATHU RAM MIRDHA: 
I wanted to help him, but he did not 
.give me the opportunity. 

PROF.      CHANDRESH       P. 
THAKUR: This is the problem. We 
are interested in the Government's 
stand. We are not interested in the 
personal credits or capabilities or 
incapabilities of individuals. (Time 
bell rings.) 

THE DEPUTY CHAIRMAN : 
You have taken already 35 minutes. 

AN HON. MEMBER: That is 
nothing for the professor to talk. He 
takes one hour in the class. 

PROF. CHANDRESH P. THA-
KUR: Madam, don't look at the 
watch. 

.    THE DEPUTY CHAIRMAN: I. 
don't mind but it will be at  some-
bodys   on pease. 

PROF. CHANDRESH P. THA-
KUR: When you are raising the cost, 
you are accepting cost plus prices, it 
has subsidy implications. Now, on the 
one side, the Government says that 
the cost of the Government will be 
reduced, and within the cost of the 
Government, the amount of subsidy, 
particularly, in the agricultural sector 
is sizable. Now, what kind of a situa-
tion will finally emerge? Will the 
total cost of subsidy or implications 
of the subsidy for the Government go 
down and in the mean time if the 
subsidy to the farmer is going to go 
up as a result of the cost plus prices 
then what kind of subsidy is going to 
be reduced. Is it the export subsidy 
or is it the defence cut or some other 
kind of subsidy which will be offset 
against that? Otherwise, it will be one 
of the desirable statements that the 
Government would have made, but 
certainly not a concrete benefit. 
Finally, if the cost plus pricing is there 
then what will be the final price for the 
consumer so far as the agricultural 
products are concerned, or for in-
dustries which are buying agricultural 
produce for their raw  materials? 

This all raises the question of feasi-
bility of these promises and the eco-
nomic cost finally coming to one sec-
tion of the society or the other. And 
the Government must come out with 
a clarification. 

So far as the industrial programme 
of this Government is concerned, we 
only hope that the good performance 
that the previous Government has 
shown in the industrial sector, through 
a policy reform, through consistency 
of that policy and thorough technolo-
gical modernisation and vibrant sup-
port for the capital market, will not 
be allowed to decelerate. Otherwise, 
we will have some problems. 

But this raises certain questions. 
You are reopening the Bhopal gas 
issue. I am not interested in the legal 
aspects or the benefits to the victims. 
But what kind of message you are 
transmitting to the invesgati ng commu-
nity at the international level. An the 
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the international investors going to 
take the Government seriously so far 
as the consistency of approach is con-
cerned ? Things settled by the Supre-
me Court of India are reopened. 
Now it has its own message for the 
investors. Then, so far as the food 
processing industry is concerned, it 
was a source of promise for the value 
added gains to the farming 
community and added scope for 
gainful employment to a large 
number of people in the rural and 
semi-urban sector. Now, the whole 
Ministry is being dismantled, and some 
concrete decisions taken to encourage 
investing in food processing industries 
with the help of certain established 
international companies are perhaps 
being sniped at from time to time 
from one or the other Ministries. I am 
not interested in one company or the 
other. What I am interested in, is 
whether the Government is going to 
come out with a sound policy which 
will encourage value added gains to 
agriculturists and which will usher in 
an era of food processing based 
industrial development which will 
provide sources of income and 
employment opportunity to a large 
number of people who are 
unemployed, or who are going to 
become a load so far as unemploy-
ment relief is concerned. 

Madam, the Government has 
talked about the balanced of growth. 
Now some parts of the country are 
less developed than the other. But 
some are depressed and yet others are 
getting more depressed by the hour. 
I come from the State of Bihar. If 
you look at the per capita income of 
Bihar and the difference between the 
per capita income of Bihar and the 
per capita income of the country, as a 
whole, you will see that the per capita 
income of Bihar is the lowest although 
it is resource rich. But worse, the 
difference between the per capita 
income of Bihar arid the national 
average is widening every year. 1 
would ask the Government. It has 
had a rich political harvest in Bihar, 
the party that is in power or 

the group that is in power at the 
Centre. If there is a quid pro quo, if 
there is an honest quid pro quo 
Bihar should get a stepped-up in-
vestment from the Central funds. In 
this context, I would like to know 
what is the infrastructure status of 
Bihar in terms of per capita national 
average. What is Bihar's share? 
What is the per capita availability 
with regard to rail and road 
communications, so far as Bihar is 
concerned? What is the per capita 
availability of power from the 
national and the regional grids? 
What is the per capita availability in 
relation to irrigation, modern irriga-
tion, and health facilities ? I would 
like to know whether Bihar will get 
its share in all these respects or not. 

Madam, in this connection, I 
must compliment the Ministry of 
Human Resource Development. 
There is a specific Bihar Plan so far 
as education is concerned. The 
Department of Education has come 
out with a Bihar plan. May I 
suggest to the Government that in 
the same way other Ministries 
should come out with plans? The 
Ministry of Industry, the Ministry 
of Power, the Ministry of Health, 
the Ministry of Surface Transport, 
etc., should come out with specific, 
individual, Bihar plans for the next 
five years so that before the Eighth 
Five-Year Plan is completed, we 
are able to bring the infrastructural 
facilities in Bihar on par with the 
national average. Then only people 
in Bihar can really feel that they are 
being given a better deal. Madam, I 
am not used to uttering strong 
words. I am not used to making 
emotional statements. But I would 
like to raise my voice and say that 
the Government should see the 
writing on the wall. When Assam 
started getting on fire, the Govern-
ment of India started working over-
time formulating various projects 
and proposing various facilities for 
the State. We would not iike Bihar 
to be on fire. Already, we have seen 
what is happening in the Jharkhand 
region.   We know what 
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has happened. It has led to the 
creation of a political entity. Terro-
rists have earned political respecta-
bility and we have today the Indian 
People's Front. That is why I say, 
the State will be on fire. If that 
happens, we, as a nation, are going 
to regret. 

Madam, I charge the Govern-
ment of India each Ministry of the 
Government of India and the 
officers of the different departments 
to prove why a particular project 
cannot be taken up in Bihar. What 
are the arguments against it? I 
would ask the Government of India 
to direct the different Ministries to 
come out with individual program-
mes. There is every reason why 
this should be done and must be 
done in respect of Bihar alone. 
Each Ministry of the Government 
of India should come out with 
specific proposals for the develop-
ment of Bihar. Otherwise, the under-
development of Bihar will remain a 
drag on the development of India. I 
am saying all this not because I was 
born and brought up in Bihar and I 
represent the State of Bihar. As an 
economist, I am convinced that this 
tongue-in-cheek approach to Bihar 
is going to play havoc with the 
national development. 

The resource-rich State of Bihar 
has been neglected for long. Outside 
coal and steel, there has been no 
net additional investment in Bihar 
for long. In this context, I must 
compliment the previous Govern-
ment and Shri Rajiv Gandhi, the 
erstwhile Prime Minister. He visited 
Bihar and came out with an action 
programme of over Rs.5,ooo crores. 
I would like this Government to 
come out and place on record what 
were the commitments of the pre-
vious Government so far as Bihar is 
concerned. They should also make 
a further statement as to what is 
the action plan of this Government 
to implement those promises by 
the Government of India; pot by 

anybody but the Prime Minister 
himself.   If this is not done, the 
people of Bihar will get the im-
pression that this Government had 
cheated them, had taken their votes 
but had turned a deaf ear so far as 
their needs were concerned.   If this is 
the reality, I would like the people of 
Bihar to  raise their voice  on a non-
political, non-partisan, basis, and ask 
the Government of India, start 
asking the right questions.   If you 
want coal, come and invest in power 
here.   If you want iron ore, come 
and invest here in industry, come 
and invest in industries based on 
steel.   If you want agricultural 
products, you should develop the 
agricultural potential in Bihar. The 
Economic Advisory Council has said 
that agricultural development needs 
priority.   In this context, they have 
also said that there is need to  de-
velop further—improve—the rain-fed 
agricultural potential in West Bengal, 
Bihar and Assam. I would like to 
know, what   is going to be done to 
develop the rain-fed agricultural 
potential.    I would like to know 
whether the Indian Council of Agri-
cultural Research is going to declare a 
holiday in respect of all other 
research and invest all their resour-
ces in regard to developing the rain-
fed agricultural potential in the next 
five years. Will the Government give a 
guarantee on that ?  When the pre-
vious Prime Minister went to Bihar, 
North Bengal and Assam, where the 
floods  cause  repeated  havoc,    he 
made an announcement that there 
will be a technology mission on 
flood control. 

THE DEPUTY  CHAIRMAN : 
Prof. Thakur, forty-five minutes is 
over. Even your lecture is only for 
forty-five minutes 

1-OO.PM. 

PROF. CHANDRESH P. THA-
KUR: Periods are of 55 minutes, 
but I will take another Wo minutes. 

There was a declaration by the 
earstwhite Prime Minister that there- 
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will be a technology mission directed 
towards flood, particularly for North 
Bihar and in general for the Ganga 
Basin. What is the fate of that 
promise? Flood is not a political 
issue and is a curse from the nature. 
Science and technology has given 
us a method and the wisdom to deal 
with it. If there is the will of the 
Government and the resource back 
up is there, perhaps people of North 
Bihar, West Bengal and Assam will 
not see those miseries again. But 
only to undo what the previous 
Government has done will not help 
you. If you want to do some work, 
try to improve upon the plans 
of the erstwhile Government, come 
out with fresh measures which can 
generate faith .......... 

THE DEPUTY  CHAIRMAN: 
But you should conclude now. 

PROF. CHANDRESH P. THA-
KUR: Madam, in the end I would like 
to say three things. Firstly, what 
exactly is the final position of this 
Government so far as the share of net 
investment for the rural sector is 
concerned? Much confusion has has 
been created. The Government should 
come out with a clear picture on this. 

Secondly, the Prime Minister said 
that the misty days area ahead. Where 
is a guarantee that the misty days will 
not be converted into cloudy days? In 
the last three days it appeared that 
almost cloud burst was going to be 
there. It has now survived, but will the 
mist be cleared and the development 
plans given concrete shape? 

Finally, will the Government stop 
indulging in the exercise of image 
management and survival techniques 
and come down to the task of actual 
governance of this country? If not, we 
will have to seriously think about it. 
We have offered    constructive    
cooperation 

but there is a limit. So far we have been 
extending our support and trying to 
encourage them to do right things, but 
if they continue to remain sort of active 
in promises rather than follow-up 
action, the day of reckoning will come. 
If not this House, at least the people at 
large will give them a lesson. 

The President of India   is   sagacious.   
He  is  a    great    statesman. He   has   

had   a    long    experience. This 
Government   should treat   him as a 

resource   rather than a   ritua of getting 
him to   the    Parliament to address a 

Joint Session of Houses of Parliament 
and  making a speech. They should draw 
on   his   wisdom and experience and the   

hon.  President should exercise his   
moderating influence on this 

Government   and encourage  it to come 
down to the right track of sound 

governance of this country.   Thank you. 

THE DEPUTY   CHAIRMAN: 
Dr. Nagen Saikia. You have 12 
minutes. Try to complete within the 
time-limit. 

DR. NAGEN        SAIKIA 
(Assam): Madam, I will try to keep 
myself within the time-limit, but if I 
am to take a bit more time, you may be 
kind enough to   permit me 

THE DEPUTY CHAIRMAN: I 
wish my kindness worked. We have to 
finish within the   time-limit. 

DR. NAGEN SAIKIA : Madam 
Deputy Chairman, I, on my behalf and 
on behalf of my party, am taking my 
stand to support the motion moved by 
Shri Virendra Verma.   This is the 
second 
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[Dr.   Nagen Saikia] Address of     the   
hon.      President aft or the installation 
of the National Front  Government. 

In his first Address on 20th 
December, 1989, Rashtrapatiji upheld 
the outlook and the views of the 
Government on all major aspects and 
also on major problems. He pointed out 
categorically that "over the past few 
years there has been a growing erosion 
of norms and values in public life." At 
the same time, His Excellency the 
President of India gave indications 
about the future plan and programmes 
of the Government, including Lokpal 
Bill, Prasar Bharati Bill, 
reconsideration of the Postal Bill, etc. 

In his Address in the Joint Session 
of the Parliament on 12th March 1990, 
in clear relevance with his previous 
Address, he is giving a clear picture of 
the commendable activities of the 
Government done with in a short 
period of 100 days. 

I want to express my heartfelt 
thanks to the Rashtrapatiji for giving 
top priority to the Kashmir situation in 
his Address. Both the Houses have 
discussed the issue thoroghly, leaving 
no aspect of it untouched. I and my 
party fully support the stand taken by 
the Government to curb terrorism, to 
create a feeling of confidence among 
the people, to restore normalcy, to 
remove all legitimate grievances and to 
accelerate developmental activities in 
the State. It is remarkable that 
according to its promise, the 
Government has repealed the fifty-
ninth Amendment of the Constitution 
in regard to Punjab and has been 
taking positive measures to start the 
wheel of democratic political process 
in the   State. 

It is also equally remarkable that to 
remove all communal tension that 
found room to grow in connection 
with the Ram Janam-bhoomi-Babri   
Masjid   issue,    the 

Government has set up a committee to 
go into the issue and to find out an 
acceptable solution. I only wish that 
the old buildings should be preserved 
as ancient monuments under the laws 
of the land and both the Hindus and 
the Muslims should be given an 
opportunity to have their own prayer 
halls separately. 

It is very much essential to 
guarantee full protection - to the 
minorities and to maintain communal 
harmony. The 15-Point Programme 
taken for the welfare of the minorities 
is very much a welcome step. 

During the Congress(I)   regime, the 
Centre, by curbing the powers of the 
State  Governments made   itself more 
and more powerful and    for this   
reason   the   dissatisfaction   of the 
people of the States   on   many 
occasions turned    to    anger.   This is 
one of the root causes of   the growth of 
extremism   amongst the youth of the   
country.       For   the growth of 
extremism in the country, it is the 
Congress (I) Government which is 
responsible   alone.      Just after   Mrs.   
Indira   Gandhi    came to power, the 
trampling down     of all values was' 
started.      The  administration and the   
judiciary were made committeed to the 
party and no scope was left there for   
moral values,   conscience    and      
justice. People started losing their   
confidence in administration and   judi-
ciary.   During    the  time  of Shri Rajiv 
Gandhi, it dropped to zero. Corruption 
took place in all high places   in the 
most sensitive deals, like Bofore and the 
German   submarine.   Not  only  that,   
even   in pretty elections, crores of  
rupees were poured like water.   The 
Congress(I) left no   immoral stone un-
turned to   win elections—either by 
money power, or by muscle power, or 
by both.   Such misdeeds of the 
previous      Government    led    the 
country to the bottom of the bill. On the 
other  hand, the States were 
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denied their power  by enacting laws 
and amending the Constitution, they 
tried to grab all powers and • make the 
States come to the Centre  like beggars 
for central financial and other 
assistance.  ■ 

In my State of Assam, they gave 
full opportunity to the people of 
Bangladesh to infiltrate, only to get 
votes in the elections and they 
deliberately and methodically tried to 
outnumber the indigenous people. The 
people of the State had to fight for six 
long years democratically to get their 
demands established. About 900 
people laid down their lives, either at 
the hands of the State machinery or at 
the hands of the foreigners. At last the 
Government had to concede and sign 
an ' Accord, but they choose to keep it 
in the cupboard. I want to caution that 
if appropriate measures are not taken 
to implement the Accord, to repeal the 
most unjustified IMDT Act, to undo 
the misdeeds of the Congress (I) 
Government and to start a dialogue 
with the Bangladesh Government, 
Assam may turn to be the next 
Kashmir with the full help of a nearby 
foreign country in future. Then it will 
be too late. The growth of extremism 
in the State also must be viewed in this 
context. 

In my State, I have been seeing, 
through all the years of the previous 
Government, that the Government was 
only trying to deprive the State and her 
people of all their dues. No measure 
was taken to control the Brahmputra. 
The Master Plan of the Brahmputra 
Board has been kept in cold storage for 
years. The rate of royalty for the crude 
oil was not revised till the coming of 
the new Government. Though Assam 
produces natural gas, the Congress (I) 
Government chose five places other 
than Assam to set up . gas-cracicer 
units. The previous Prime Minister   .    
made       the.     announce- 

ment just befoe the elections about 
setting up these cracker units in places 
other than Assam. It would be the 
responsibility of the new Government 
to review all these misdeeds. 

Assam has been demanding a B.G. 
line upto Dibrugarh, a rail-cum-road 
bridge over the Brahmputra in the 
Bogibit area, effective functioning of 
the telecommunication system in the 
State, for setting up a Rail Division at 
Rangia, the foundation stone of which 
was laid by Shri Gulzari Lal Nanda in 
1972. But no response could be had 
from the previous Government. 

The National Front Government has 
announced the decision to set up an oil 
refinery at Numaligarh and to open the 
Ashok Paper Mills and we take these 
decisions to be bright starting points for' 
all these matters. The previous Go-
vernment, against the desire of the State    
Government, decided to set 
up a  Central University at Silachar 
rather than at Tezpur. This decision 
also deserves reconsideration to ensure 
the people of the fulfilment of their 
demand to have a Central University on 
the northern bank of the Brahmaputra. 
All these misdeeds of the previous Go-
vernment had created a feeling of 
deprivation on the. minds of the youth. 

Assam is full of resources-oil, tea, 
timber and coal. But Assam is the most 
neglected and economically backward 
State in the country. Lakhs and lakhs of 
acres of land in Assam are under tea 
cultivation, but what is Assam gaining 
from  these tea    gardens 
Even the Tea Houses are not at all 
willing to invest money in- the State. 
They are only interested in squeezing 
out the resources there The head 
offices of the tea gardens are also not 
in Assam, because of which the State 
has boon losing a great portion of 
revenue 
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and even job opportunities for the 
local youths. Nowadays, even for the 
posts of Office Assistant, the- 
garden owners recruit people from 
otsidc the State. Therefor?, 1' think 
the Government will have to take a 
bold policy decision regarding job 
opportunities that are available 
from the tea gardens to be provided 
to the local people   in   Assam. 

In my State , Coal India Limited 
also has been playing a bid game, 
By commissioning opencast mining 
Margherita it has been devastating at 
green wood after green wood of thous-
sands and thousands of acres and 
thereby creating ecological im-
balance, polluting water and soil. 
Repeated requests to the previous 
Government did not yield any result 
at all. Rather, a stereotyped, 
readymade reply was always being 
given by the Ministry. 

It is known to everybody that 
the demand for creation of a 
land for the Bodoes being raised by 
the All-Bodo Students Union is 
also a creation of the Congress(I) 
Government. The ABSU 
leaders were flown to Calcutta and 
Delhi by ARC air Craft and were 
given full help to continue their 
violent activities. I have mentioned 
it on earlier occasions also that the 
RAW was engage to give them 
training with arms and ammunition. 
Even after the installation of the 
new Government, I am told, the 
RAW Chief met the previous Prime 
Minister for about an hour on the 
1st of Janu ry 1990. 1 apprehend 
that some elements of the previous 
Congress (I) Government are still 
active within the machinery of the 
Government to create trouble and 
bring about failure of the present 
Government-. Every sensible Mem-
ber must remain cautious about it. 

For all these misdeeds of the 
previous Government, a sense of 
deprivation and anger found their 

natural growth. Though the Address 
of the honourable President is not 
referring to all these things, I hope 
there are enough hints and 
indications about the wrong doing 
of the previous Government and 
about the heavy responsibility of the 
present Government to let 
everything right. 

The Address of the President is 
giving the highest priority to 
improving the management of the 
economy, and I hope the Govern-
ment will be able to control the 
price rise as well as the inflation. 

It is most welcoming that the 
Government is going to implement 
the policy of decentralization of 
Planning and Plan implementation. 
In Assam, the AGP (Government 
had started it four years back. I hope 
this policy of the Union 
Government would give the people 
ample opportunities to make 
themselves aware of and get 
involved in the developmental 
works. 

Ours is a country of agricul-
turists, but the poor agriculturists 
are not getting full justice. The 
scheme of debt relief will help them 
a lot.   I welcome this   scheme. 

It is also equally admirable that 
a decision has been taken to set up 
small industries and agro and rural 
industries. In fact, it is only the 
growth of resource-based small-
scale industries which would be 
able to make the economic 
condition of the people and the 
State healthy. 

The policy of the Government 
on international relationship also 
proves that the new Government is 
vary much eager to and capable of 
making the relations effective and 
friendly. Our relations with Sri 
Lanka, Nepal and Bangladesh, our 
stand against the Pakistani 
incitement to the militants of 
Kashmir and Punjab,   our rela 
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tlons with Namibia and other 
countries of Africa and our relations 
with the USSR and USA make the 
people feel that we are growing 
more and more friendly but, at the 
same time capable of combating any 
attack of any power. It is to be 
mentioned that our relation with 
China is also showing a bright ray 
of hope. 

The Address of the President 
itself is a container of great hope 
and a historical record of the noble 
attitude and activities of the Na-
tional Front Government. 

The National Front Government 
is not a Government of a single 
party alone: it is exactly a National 
Government with representations 
and support of almost all the parties 
except the Congress {I) and its 
allies. It is needless to mention that 
the Congress(l) today is looked at 
by 'all sensible people of the 
country as the most unwanted party 
in the country. 

SHRI MUKHTIAR SINGH 
MALIK (Haryana): No. (Interrup-
tions) 

DR  NAGEN SAIKIA : This is 
my opinion. 

SHRIMATI        RENUKA 
CHOWDHURY (Andhra Pradesh): 
That his is opinion.   He    is entitled to 
it. 

DR. NAGEN SAIKIA: I, on my 
own behalf and on behalf of my 
party, thank the honourable 
President for his most illuminating 
Address. 

Thank you, Madam. 
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You can deceive a man for a day; 
you can deceive some people for 
some time; you cannot deceive all 
the people for all the time. Thank 
you. 

SARDAR JAGJIT SINGH AU-
RORA (Punjab): Mr. Vice-Chair-
man, I rise to convey my deep gra-
titude to the President for the 
Address which he has been pleased 
to deliver to both the Houses of 
Parliament on the 12th March 1990. 
The Address includes some of the 
initiatives and achievements which 
the present Government has already 
fulfilled in a short space of 100 daj'd 
that the Government has been in 
existence. 1 wish to commend this 
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performance   of today   and   hope    that 

this  present  momentum  will      
continue.'Most of the new proposals      

made in the Address are laudable • and 
overdue to correct and clean     the mass 

created by the last Con-  gress 
Government. It is no mean task. The 

Government deserves our full   support   
to   achieve   the   set objectives. I am 

glad that the Government   is   creating   
an   atmosphere altogether different from 
what existed  the last administration. As 

opposed to adopting a confronta- 
• tional attitude towards the Op 

position, every effort is being made 
to solve national problems by na 
tional consensus. 

Quite rightly, the present Go-
vernment has given the highest prio-
rity to the solution of the Punjab 
problem. There is no doubt that due 
to deliverate mishandling and 

• manipulation by the last Govern- 
. ment, this problem has become more 

complicated and  more intractable. 
Violence  has  become  endemic  in " 

Punjab and to bring back normalcy is a 
Herculean task. I can well imagine and I 

appreciate the Government's sincere 
intention to solve this problem by 

consensus. You cannot wish away certain 
factors which now exist   on   the   ground   

in   Punjab. Apart from a very small 
minority of people who are committed to 
the .   achievement of Khalistan and who     

are  getting  substantial  help  from -    
across the border, there are many .   more 

who are fishing in troubled waters. 
Smugglers, gun-runners, drug traffickers   

dacoits   and   anti-social elements  and   
even  some  of the unemployed youth are 
mixed up in     this  violence.   Then  we  

have  the 
• vigilante group, at one time raised 
• by the old Punjab Administration 

who, though officially disbanded, 
have not been disarmed and are 
indulging   in   loot,   extortion   and 
killing with abandon. 

 
It is often asked why the Sikh 

leaders do not condemn this vio- 
  ience. and killing of the innocent. 
 One reason is that the Government 

 up to date has not shown the ability 

to provide protection to those who can 
speak up. The second point is, mere 
public condemnation achieves nothing 
except to make the person a marked 
target. Thirdly, if given a chance to be 
in power, there are people who feel 
that they would be in a better position 
to fight terrorism than expose 
themselves now without being able to 
look after their how security. 

I would like to remind the Go-
vernment that during the election it 
had promised the people of Punjab 
that due electoral processes will be 
started to bring about an elected 
Government. I can also say with some 
confidence that the vote in Punjab 
during the last Parliamentary election 
was-a vote for peace. Having suffered 
untold repression and harassment 
under the last Government and being 
disilusioned with the old Akali 
leadership, the people in Punjab and 
specially the villagers decided to give 
the youngsters a chance. This plus the 
sympathy gave the Akali Dal (Mann) 
group an unexpected success. But the 
results are being quite incorrectly and 
even deliberately interpreted- as vote 
under the threat of a gun. Most of us 
have not taken the trouble to analyse 
the voting pattern and look. at the 
statistics in this election. Apart from 
Simranjit Singh Mann no one else got 
massive popularity in this election. All 
others got 50 per cent or less of the 
Votes cast. Also out of nearly 90 lakh 
vote that were oast in Punjab, only 28 
lakh votes went to the Mann group. 
Are you going to ignore the majority 
who cast votes against the Akali Dal 
(Mann) group ? If the fear complex 
was the main reason, so-many people, 
i.e. 65 per cent of the total voters, 
would not have cast their votes. Let 
me mention one other point. The Sikh 
community has lost its faith in the 
Congress (I) Government which has 
been in power continuously since 
Independence, almost continuously. It 
had high hopes in the present 
Government. If due electoral process 
is not started and 
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the President's Rule is extended, 
their hopes will be belied and their 
faith will turn into disappointment 
and despondency. This will create 
further alienation in the whole 
community. Let us face it. 

The Sikhs in Punjab are suffer-
ing more casualties and are also 
subjected to extortions as much as 
other communities. State repression 
has resulted in police excesses and 
greater sufferings. More of the same 
medicine is not going to cure the 
malady. I know that the committed 
secessionists and those playing into 
the hands of Pakistan will do their 
utmost when the elections are an-
nounced. If the present Government 
backs out of elections under the 
threat of violence, it would have 
failed to keep faith with the Punja-
bis and will further the cause of the 
secessionists; That would be a 
greater calamity and misfortune, 
not only for Punjab but also for the 
whole country. I appeal to the 
Government and to this House to 
give Punjab a chance to be treated 
at par with the rest of the country. 
Prolonged President's Rule is not the 
panacea. 

I would like to congratulate the 
Government for reviving the Natio-
nal Integration Council to strengthen 
secularism. May I inform the Go-
vernment that, since 1984, the Sikhs 
all over the country have been 
treated as suspects. One thought that 
it was not so. But, in many of the 
States, licensed arms belonging to 
the Sikhs have been confiscated or 
called back by the police. One 
thought that it was only temporary. 
But, after so many years even, they 
have not been returned. This is 
invidious and unfair, I would request 
the present Government to issue 
orders to all the States to the effect 
that these arms should be returned 
to the licensees. Similarly, requests 
for the issue of new licences should 
also be delat with on an equitable 
basis. 

One  other point   which is of 
significance is that after 1984, many 
Sikhs were booked on flimsy charges 
or trumped up charges by the police; 
not only in Punjab, but   also all over 
India. Afterwards,   the cases against 
these   people have not been 
processed with any   speed whatso-
ever. As a result, there are a number 
of people who are still living under 
apprehension, not knowing what will 
happen to them when the cases are 
started. Similarly, there are a certain 
number of people who were arrested 
under TADA in places as far away as 
Gujarat, Bihar and Uttar Pradesh and 
even in Haryana, outside  Punjab. 
These people are languishing in jails. 
But their cases have  not been 
processed as yet and there is nobody to 
ensure that something   is done about 
them. I request   the Central 
Government again to issue  instruc-
tions to the effect   that these cases 
should be reviewed and unless there 
are definitely strong cases, all minor 
cases and other flimsy cases must be 
withdrawn. Otherwise, these people 
will continue to languish in jails for 
years to come. 

* ... 
« • 

I would like to compliment the 
Government for providing quick and 
adequate relief to the victims of 
riots in Bhagalpur and enhancing 
the monetary payment to the widows 
of 1984 killings in Delhi and else-
where to Rs. 1,000/- per month.. 

 

On the subject of one-rank-one- 
pension I would request the Govern 
ment to decide the issue expedi 
tiously. All good intentions are of 
no value unless we quickly put them 
into practice. :    ■ 

One other point I would like • to 
mention and that is about the 
functioning of the Governmental 
machinery. In the last five or ten 
years this machinery has not been 
action-oriented, it has been lethargie 
and only those who have influence 
could get things done. There is no 
doubt that in this Address the 
Government has   mentioned many 
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things that they want to do, that 
they want to do them as expeditiously 
as possible. I do not doubt the 
Government's sincerity. In fact, I 
very much commend it but the fact 
remains that in the last three months 
from what I have seen, the Govern-
mental machinery itself has not been 
geared up to get things done ex-
peditiously. Therefore, there is a 
crying need that steps should also 
be taken to streamline the Govern-
mental machinery to produce new 
systems so that the ordinary person 
can hope to get justice, can hope that 
his request is acceded to or rejected 
without any loss of time. Without 
it, the Government's good intentions 
and their efforts to provide a breath 
of fresh air, a new atmosphere, to 
this country will be of no avail. 

Sir, I end up by supporting the 
Motion and I hope that this Govern-
ment will have a very successful 
tenure and we will end up by living 
in a much better run country. 
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SHRI SHABBIR AHMAD 
SALARIA (Jammu & Kashmir) : 
Mr. Vice-Chairman, Sir, the address 
of the President which is under dis-
cussion makes many promises and 
also says that certain steps will  be 



 
' [Shri Shabbir Ahmad Salaria] 

taken on the economic front and on 
the other fronts, and with regard to 
the condition in Punjab and Kashmir 
and also with regard to the appoint-
ment of Judges and establishment of 
certain Councils and Commissions. 
Apart from this, there is a long list 
of promises. These have been given 
quite charitably, and it appears that 
most of the Address is a pious wish 
which is not possible to be attained 
within a short span of time. How-
ever, the fact remains that with the 
coming of the present Government, 
certain steps have been taken which 
are definitely a departure from the 
past. In the first place, the radio and 
the television have, been promised to 
be made autonomous bodies which 
definitely will go a long way in 
bettering the information which the 
people get and will also go a long way 
in inspiring the confidence among 
the people of India with regard to the 
credibility of these institutions which 
had been tarnished in the past. 

Secondly, Sir, a reference is made 
in paragraph 9 of the   Address   to 
bettering of the   Centre-State   rela-
tionship  and  of bringing      about 
better understanding.   Sir, I fail to 
understand why   any reference has 
not been made to the Sarkaria Com-
mission.   The        Sarkaria     Com-
mission had laboured  a lot on the 
question of relationship between the 
States and the Centre.   In fact, one 
of the things     which    buttresses 
the political    fabric of India    is 
federalism which is enshrined in the 
Constitution of India.   At the time 
when the Constitution was framed, 
most of the powers   were centered 
with the  Central Government, and 
the States were left with little power. 
So, India being a big   country, the 
States should be given more powers, 
and the relationship between the two 
should be redefined so that federal-
ism in the real   sense of the term 
exists.   The people   should not be 
doubted, the people's  integrity and 
loyality to the country should not be 
doubted.   No doubt, in the distant 

past scrambles have taken place 
which led to the vivisection of India. 
But, it is not necessary that the same 
thing should be repeated now. With 
the advent of new education, with 

the      advent    of      new 
2.00 P.M. technology  and   with the 

advent of emergence of new 
India, the States must be given more 
of powers and the Sarkaria Commis-
sion recommendations in this re-
gard- are definitely laudable -and 
acceptable principles on which we 
can act. If the States in a federal 
country are satisfied with the powers 
that they enjoy, with the relationship 
that they have with the Centre, if 
they feel that they are not being 
outwitted, or they are not being short-
circuited or they are not being 
governed with an iron-hand and they 
have a role to play, it will make for 
a better and stronger India. There-
fore, I would say that the Address 
requires an amendment to this 
extent that a reference to the Sarkaria 
Commisson and the recommen-
dations made by that Commission 
should have found a place in the 
Address of the President. 

Referring to Punjab, no doubt it 
can be said that the Punjab problem 
has been inherited by the - present 
Government. Who inherited what 
from whom, is not relevant because, 
what is relevant is that we should be 
able to have a better India, we should 
have a peaceful India, in which 
communal harmony prevails, in 
which progress takes place. Merely 
because a problem was inherited 
from a certain Government, does not 
absolve any Government from its 
liability and responsibility to bring 
about a better condition in Punjab. 
Killings in Punjab are taking place, 
innocent people are being killed and 
it is necessary that certain steps are 
taken. I feel that all steps taken so 
far have not yielded fruit and the 
only thing which had brought about 
some change was the recent Lok 
Sabha elections from Punjab. And I 
think the earlier we hold the 
Assembly •lections in Punjab   the  
better.   It 
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is true that terrorism has almost 
become an institution and it will take 
time for terrorism to go but that does 
not mean that on the other fronts, on 
the front of political activity, on the 
front of bringing various communities 
in Punjab together, on the front of 
removing doubts from the minds of the 
people about progress in Punjab, we 
should not continue. By doing, so, 
these people will get slowly but 
steadily tired of terrorism and those 
who support them will also get tired 
and they will see the futility of their 
actions and peace will prevail in 
Punjab. Insha Allah. 

As regards the recommendations of 
the Gujral Committee with regard to 
Urdu, it is highly unfortunate that in 
India the language which was born 
here, it is a language which found no 
respect and no refuge anywhere in 
India except in the State of Jammu and 
Kashmir, where it is nobody's mother 
language. There it became State 
language and our State language is 
Urdu. And I do not know what 
considerations, what narrow 
considerations weighed with certain 
political parties to propogate against 
Urdu. Urdu is a source of strength for 
India. Urdu enshrines the literature of 
India. Urdu enshrines the history of 
India and therefore it is a very good 
thing that in para 8 of the Address 
there has been given a promise that the 
Gujral Committee's recommendations 
on the question of promotion of Urdu, 
which in fact will mean the promotion 
of communal harmony, promotion of 
the culture of India, promotion of 
understanding among the various 
sections of the society in India will be 
done. But I see that these promises do 
not point out the time within which 
these recommendations are likely to be 
acted upon. The sooner they are acted 
upon, the better, so that Urdu, which is 
the language of India, which is the 
language born 

in India, which is known also as 
Rekhta, a language got by the union of 
various languages, by the inter-action 
of various languages. Urdu means a 
lashkar. In the times of old, there used 
to be lashkar in India. The armies of 
India which consisted of so many 
people coming from the south, coming 
from the north and east and west. 
When they inter-mingled, they evolved 
a language, which came to be known 
as' Urdu. Therefore, I congratulate the 
Government that they have undertaken 
to go ahead with the implementation of 
the recommendations of the Gujral 
Committee on Urdu. 

Coming to the question in; regard to 
the appointment of judges of the 
Supreme Court and the High Courts 
and also the question of transfer of 
those judges, I would submit that much 
wrong has been done in this connection 
in the past. People unworthy of being 
chosen as Judges were appointed as 
such and people have been transferred 
for no good reasons, as a measure of a 
punishment, in the past. It is good that 
the Government proposes to set up a 
Commission which will go into the 
question of appointment of judges. 

In the past, people have been 
recommended, very good gentlemen 
have been recommended, by the State 
Governments, Their recommendations 
were also cleared by the Supreme 
Court; the Chief Justice of India also 
agreed. But something happens in the 
Home Ministry or in the Law Ministry 
and the recommendations are scuttled. 
No reasons are given as to why a 
particular person cannot be appointed. 
Wholly political and personal reasons 
are followed which only tarnishes the 
image of the judiciary. Therefore, the 
earlier the Government goes ahead 
with fulfilling    this   promise     in 
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regard to the setting up of a Com 
mission on the question of appoint 
ment of judges of the High Courts 
and the Supreme Court, the better 
it is for the judiciary. Judiciary 
is the cornerstone of democracy. It 
is the last rock of refuge for the 
people where they can go and seek 
redressal against executive excesses 
and against any injustice done to 
them. It is also a forum where 
remedy      can      be sought 

by States in the matter of Centre-
State relations. It is the only refuge 
that an individual has or a State has 
in an independent, democratic and 
sovereign society. Therefore, it is our 
duty to see that we have as High 
Court judges and Supreme Court 
Judges persons at whom no finger 
can be pointed. I do not want to 
elaborate on this. People should not 
get|the impression that the only 
consideration involved in the 
appointment of judges is political. If 
there is such an impression that the 
only consideration is political or 
some other smaller consideration of 
personal relationship, we will be 
doing injustice to the  judiciary. 

Coming to Kashmir.   (Time-bell 
rings. Since you have rung the bell, I  
must  come  to  my  last    point, 
namely, Kashmir. Sir, the bell   is 
ringing in Kashmir also. In fact,   it 
has been ringing for long. It   has 
been said that Kashmir is a problem 
which has been inherited. No doubt, 
Kashmir is a problem which   has 
been inherited.  The problem   has 
been created by our follies, by  our 
wrong  actions.   But  unfortunately, 
even now, we are sending   wrong 
signals to the people of   Kashmir. On 
the  one  hand,  the party   on whose 
crutches the party in   power stands  
does  not  want article   370 to 
remain.  What will the   people in 
Kashmir think of this ?   Again, we 
say that this is not the    time to take 
any decision on article  370 and that 
we will   see in future. Is this the 
message we are   going   to give to the 
people of   Kashmir ? 

No. On the other hand, we should 
reassure them that whatever position 
was given to the State under the 
Constitution of India will not be 
eroded, as we have been doing in 
the past. The people of the belea-
guered State should be assured that 
their relationship entered into with 
India will be maintained. But wrong 
messages are being sent to them 
now. You send wrong messages 
and at the same time say that 
conditions will be better. 

For instance, what will happen if 
you divide U.P. into two parts by 
means of some line ? What will 
happen   if  you   say   that   people 
from West U.P. should not go to 
East U.P., and vice-versa ? Of course, 
it  is  hypothetical.   But  that   will 
happen in such a situation ? You 
can well imagine. Let us say, for 
fifty years, you divide the people of 
U.P. like this. This is what has 
happened in Kashmir. You divided 
the State with a ceasefire line nearly 
fifty  years   ago.  All  these  years, 
people in these two parts have not 
been able to meet each other. They 
have not been able to meet their 
relatives. There is no visa. There is 
no passport. This line is neither an 
international line nor a ceasefire 
line. It is called the 'line of actual 
control'. For fifty years, the patience 
of the people has been exhausted 
and they have now come out. One 
of the main reasons for this problem 
is that you have divided the people. 
Even the Berlin Wall between East 
and West Germany has collapsed. In 
the same way, this wall which has 
been created on the basis of an 
agreement with a foreign power is is 
going to collapse. This has created 
humanitarian problems for the people 
of Kashmir. Therefore, the sooner 
you decide the   matter, the better it 
is. Both countries swear by the 
Simla Agreement. Our Government 
says that they will act in accordance 
with   the   Simla   Agreement.   The 
Government on the other side also 
says  the  same thing.  If the two 
Governments swear by the Simla 
Agreement and if there is the forum 



401 Motion of Thanks on the  [19 MAR, 1990]       President's Address      402 

to decide this matter, the sooner 
you decide the better. 

Then what have you done in 
Kashmir after taking over the Go-
vernment ? You took the action of 
sending a Governor against the 
wishes of the political parties there 
which were in power, against the 
wishes of 76 MLAs. In a place 
which was so much in turmoil, 
where we wanted political process 
to take place you committed this 
first mistake. I do not know under 
whose influence and for what pur-
pose this action was taken. It is 
wholly against the interest of India 
as such that you sent the Governor 
in the teeth of opposition from all 
the political parties and social groups 
there. The result was that the 
Government resigned. The gentle-
man going there dissolved the As-
sembly as a counter-blast and the 
result was that whatever little politi-
cal process had to take place came 
to an end. The reason given is, 
since the political parties have 
become irrelevant, I have dissolved 
the Assembly. Well, you know hardly 
in 38 constituency halkas/upheaval 
was there and just for that you 
should not have dissolved the As-
sembly. You should have allowed 
this process to continue. By doing so 
you have throttled democracy in 
Kashmir and you have rendered the 
chance of bettering the conditions in 
Kashmir far remote. The earlier, 
therefore, the Assembly is restored, 
earlier the process is taken up, 
earlier the atrocities are ended, the 
better. You know, nobody will come 
out in the streets when paramilitary 
force is standing outside. Breaking 
the curfew they are coming out 
because they find there is no other 
way left for them. There are curfews 
which last for weeks together. You 
can understand the extent of hard-
ship to the children, to the families, 
Therefore, under the circumstances I 
will request the Government, in the 
name of India, in the name of God, 
for God's sake do not make mistakes 
on    Kashmir.   For    God's    sake, 

please get together to find a way out. 
We should act coolely and calmly 
on Kashmir, we ought not commit, 
what they say, a genocide. We 
ought not throw the beople to dogs 
and wolves. Not gold but only men 
can make a nation great and strong. 
Men, who for truth and honour 
sake can stand fast and suffer long. 

Thank you. 
THE VICE-CHAIRMAN (DR. 

G.  VIJAYA  MOHAN  REDDY): 
Shri Jadhav. 

SHRI   V.   NARAYANASAMY 
(Pondicherry): Sir, today morning 
the Government gave an assurance 
that they will come with a state-
ment on the Nizamuddin incident. 

SHRIMATI JAYANTHI, NA-
TARAJAN: When is it coming ? 

THE VICE-CHAIRMAN (DR. 
G. VIJAYA MOHAN REDDY): 
We will know about it. 

SHRI V. NARAYANASAMY: 
We have to be informed at what 
time they are coming. At 5.00 we 
have the budget. On that day also 
Shri Arif Mohd. Khan went out 
when we raised the issue of Shri 
Devi  Lal. 

SHRIMATI JAYANTHI NA-
TARAJAN: Is it not our right to 
know what time they are coming 
with the statement ? The Minister 
is there. 

THE VICE-CHAIRMAN (DR. 
G. VIJAYA MOHAN REDDY): 
That is all right. It will be known. 
(Interruptions). Yes, Mr. Jadhav, you 
continue. They will be disturbing 
like this. You please carry on. 
(Interruptions). Please do not waste 
the time of the House. There are 
many speakers. (Interruptions). What 
they say will not go on record. You 
please continue. You are not 
expected to disturb the proceedings 
of the House. 

SHRI V. NARAYANASAMY:* 

* not recorded. 
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THE MINISTER OF ENERGY 
WITH ADDITIONAL CHARGE OF 
THE MINISTRY OF CIVIL 
AVIATION (SHRI ARIF MOHD. 
KHAN): Sir, the time for seeking-
clarifications cannot be of the con-
venience of the hon. Members. 
Government will have to prepare ... 

SHRI V. NARAYANASAMY: 
But you gave a statement in the House. 

SHRIMATI JAYANTHI NA-
TARAJAN: We only want to know the 
time at which it will be made. Besides, 
it is at the convenience of the House 
and not of the Minister. 

THE VICE-CHAIRMAN (DR. G.  
VIJAYA  MOHAN   REDDY): 
The statement will be made today. 
{Interruptions). 

SHRIMATI JAYANTHI NA-
TARAJAN: You cannot rule it out, Sir. 

SHRI V. NARAYANASAMY: As 
Vice-Chairman, you are to protect the 
rights of the Members. The 
Government has to make a statement. 

THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY): But you 
must have patience. If you do not have 
patience, what can I do ? 

SHRI ARIF MOHD. KHAN : 
I do not know what is the reason 
to be so greatly agitated. When a 
statement has been made that the 
statement on Nizamuddin will be 
made today itself ____  

SHRIMATI JAYANTHI NA-
TARAJAN: We only want to know at 
what time it will be made. 

SHRI V. NARAYANASAMY: If 
they are not in a position to say, let 
them say that they do not know. 

SHRI ARIF MOHD. KHAN : It 
will be during the   time when 

the House is sitting, it cannot be 
beyond that. 

SHRI V. NARAYANASAMY: 
You  cannot  presume  things. 

SHRI ARIF MOHD. KHAN : 
It is not a question of presuming. This 
has been said that it will be made 
today. It means, any time during the 
sitting of the House. 

SHRI V. NARAYANASAMY: 
This  is  all   hypothetical. 

SHRI ARIF MOHD. KHAN : It is 
not hypothetical at all. I do not know 
what is hypothetical about it. 

THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY): They 
have to gather the material and then 
come before the House. You must have 
patience. 

SHRIMATI JAYANTHI NA-
TARAJAN: There is nothing un-
parliamentary in what we are saying. 

THE VICE-CHAIRMAN (DR. G.  
VIJAYA  MOHAN   REDDY): 
There is nothing unparliamentary, but 
you are disturbing the proceedings of 
the House. 

SHRIMATI JAYANTHI NA-
TARAJAN: Every time a Congress 
Member says something, you rule it 
out. Even yesterday you did the same 
thing. 

THE VICE—CHAJRM EN 
(DR.     G.       VIJAYA    MOHAN 
REDDYj : J am not ruling anything out.   
You cannot go on disturbing the 
proceedings. It is not fair. 

SHRIMATI JAYANTHI 
NATARAJAN : We only wanted to 
know at what time the Home Minister 
is going to makc the statement. If you 
are not ruling us out then it is all right 
and I sit down. 
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SHRI ASHWANI KUMAR : Sir, 
let the record be straight. According 
to the three  Commissions there was 
no RSS man. The three Commisslo 
is  were appointed by his previous 
Government and they have put the 
record sraight If RSS man was the 
culprit, then", why was he released ? I 
want to know. this  question? 
Allegations without foundation 
should not be debated and 1 would 
request him to put the record straight. 
Unnecessary allegations should be 
expunged from the record. 

 
SHRI ASHWANI KUMAR: 

None has said he was an RSS man. 
If you go on speaking like this, it 
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is up to the Chair to decide [whatyou 
have to say. You can say anything. 
It is for the Ctolr to decide. 

 

SHRI   SYED   SIBTEY    RAZ1 
(Uttar Pradesh) : Sir, this is not  the 
tourt, he should.{Interruptions).... 

The coffers        are      empty. 

 
There is no mention in the 
Economic Survey of the empty 
coffers. Even deficit expected will 
be much more than the expected 
Rs. 7337   crores. 

The procurement of rice is 9.32 
million tonnes. Foodgrains stocks 
in the central pool have beta 
augmented and now stand at 
11.67 million tonnes compared to 
8.34 million tonnes at this time last 
year. 
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External Payments: "Despite this 
significant growth of external debt, 
the Economic Survey says, India's 
position versus other developing 
countries continues to be satisfac-
tory. 

India's external debt ratio of 
exports of goods and services is 
estimated by the World Bank to b» 
about 263 per cent in 1988 in 
comparison with about 311 in 
respect of severely indebted middle 
income countries and above 488 
per cent, in case of severely in-
debted low   income [countries." 

 
"The composition of India's total 

external debt is also relatively 
favourable in 1988. Short term 
debt accounted for about 7 per cent 
of India's total external debt 

against about 11 per cent in case of 
severely indebted middle income 
countries and about 10 per cent in 
severely indebted low income coun-
tries." 
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In a country which is implementing 
several developmental programmes, 
several plans, deficit is bound  to   be 
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"In Kashmir we are looked upon 
as Hindus, a symbol of Indian 
presence. Here we are   Kashmiris." 
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THE VICE-CHAIRMAN (DR. 
G. VIJAYA MOHAN REDDY) 
Please don't interrupt  him. 

I am not yielding. You please hear 
me. (Interruptions) 
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THE VICE-CHAIRMAN (DR. 
G.  VIJAYA    MOHAN    REDDY): 
No interruptions please. 

SHRI ANAND SHARMA: He is 
not interrupting. He is trying to elicit 
his views. 

THE VICE-CHAIRMAN (DR. 
G. VIJAYA MOHAN REDDY): Do  
not  interrupt. 

SHRI    ANAND      SHARMA: 
There is no need to get agitated. 
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SHRI KAPIL VERMA (Uttar 
Pradesh): Mr. Vice-Chairman, Sir, 
without meaning any disrespect to 
the President, I am constrained to 
oppose the Motion of Thanks. 

Why I say this is because of the 
fact that though this was  the -first 
major occasion when the new Gover-
nment, the National Front Govern-
ment, could have come out   with 
specific socio-economic programmes, 
could have enunciated their policies 
clearly in relation to various national 
problems, unfortunately,   they have 
not done so. Three months   have 
gone by. The Assembly   elections 
are also over. This was the   first 
opportunity for them to have come 
out   openly   and   spelt   out    their 
policies, enunciated their plan of 
action: in regard to fulfilment of their 
radical promises made in their 
election manifesto. But I am sorry to 
say that they,.have, not tried to come 
to  grips  with any   of the national 
problems. They have merely" stated 
the problems and then  they have 
appointed committees.    It  is only 
appointment of committees and no 
enunciation of any action,, plan They   
have   not   mentioned . what exactly 
they are going to do. Therefore, for 
me, it is rather   a disappointment. 

Not only there has been no 
formulation, of policies. They have 
also not spelt out the socio-economic 
programmes which  they want   to 

place before the people for the solu-
tion of the problems which they 
themselves have posed. Particularly, 
they are silent on one very major 
issue, on one very major promise 
they have been talking about, na-
mely, diversion of 50 per cent of 
the allocation for the development 
of the rural areas. They are also 
silent on the question of employ-
ment. I am sorry to say that the 
President's Address does, not make 
any reference in this regard. 

Sir,   I   was surprised to find the 
President's Address saying that there is   
visible   improvement in the com-
munal situation. You know what is . 
happening in Bihar, at various place. 
Only   day-before yesterday,    sonic-
thing happened in Nizamuddin area 
in Delhi. I do not want to   go into 
them in great detail because   time is  
very short. In fact, after inviting, 
accepting and depending   on,  the 
support from fundamentalist forces, 
the N.F. have no right to talk about . 
secularism. How can you face com-
munalism in such circumstances when 
you are dependent on their support to 
run your Government ? 

You have bungled both in Jammu 
and Kashmir and in Punjab. In fact, 
the situation has deteiorated after you 
come to power. Is the case of Punjab, 
you tried to  give the message to the 
extremists and  also, by visiting those 
places that the Congress Government 
had been cruel to them and that you 
are going to be soft and  
understanding towards them. You are 
seeing the result. In fact, the situation 
has worsened. Every day, more of 
murders are taking place, umpteen 
murders. Your entire effort has gone 
in vain. Punjab has gone to the inside 
pages of the newspapers. You 
bungled like,hell in Jammu and 
kishmir also.   In this connection, the 
real credit goes to Mr. Rajiv Gandhi 
and the Congress Party for 
spotlighting the de-terioraion in the 
conditions there and its gravity. I am 
glad, the former Prime Minister met 
the   President and raised the issue. 
Then   there 
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[Shri Kapil Verrna] 
were certain developments. In  fact, 
we treat it as a national    issue. We 
do not want to politicise it.   Our 
leaders have already offered   fullest 
support on these issues. All Indians 
of all Political   colours must co-
operate on this issue   because this is 
a national issue. In fact, we have 
joined the all-party committee and 
we will give all support,   but for 
future action we will have to learn 
from the past experience. The basic 
mistake was to ignore the fact that it  
was the  National   Conference, 
Shiekh Abdullah's family   and the 
Congress—the Home Minister knows 
it very well, he was   President   of 
the J.K. Congress for a number of 
years—which was. the only   secular 
force. All other parties were prou-1 
Pakistan   or    fundamentalist.   You 
created a political void by dissolving 
the Assembly. When I say  'you', I 
mean 'the Government'. The Go-
vernment created a void by getting 
rid of Farooq Abdullah. You cannot 
fill that void without political acti-
vity. I am glad that you accepted the 
Congress insistence that political 
process must be started again. So, 
not going into great details, I would 
like to say that without losing any 
more time let the Government ini-
tiate its plan of action. So much time 
has passed. This is my basic com-
plaint that you talk of promises but 
never offer any solutions, you never 
offer any plan of action. You try to 
get away in the name of compromise, 
in the name of consensus. You try to 
get away from the basic problem 
because you are only interested in 
sticking to the chair. You have no 
time to think about national pro-
blems. Your entire objective is to sit 
in the chair and nothing more. That is 
why you never think of solutions, 
think of programmes. Your entire 
policy is nothing but opportunistic. 
That is why within five minutes you 
change  your position,   When   the 
fundamentalists   push you, you go 
to the right and when leftists push 
you you go to the left. I am sure the 
time is not far off when people will 
see through your tricks and 

bring you down. It is not necessary 
for us to do it. 

Then, you talk of   value-based 
politics.   Meham  episode is  very 
recent you know what has happened 
there and this is your value-based 
politics. You know in your   hearts, 
of hearts what has happened   there, 
but you have no courage to  come 
out with the truth because you do 
not want to lose your chair.    I know 
the real situation, who is who. The 
theatricals that   are     taking place   
in   Delhi   may    fool   some people 
for some   time but not all people for 
all time. 

What has happened in Bihar and 
you talk of criminalisation of 
politics? What has happened there? 
The papers are full of it. Look at 
the elected persons, I am not 
talking of the candidates, people of 
criminal background have been 
elected already and how many of 
them are history sheeters ? How 
much money has been spent? You 
accuse us of corruption. What are 
your people doing? Is it value-based 
politics? 

Coming to radio and television, 
you say that you are giving auto-
nomy to radio and television, but 
everybody knows what is hap-
pening.   I   am   a   journalist    and 
every   evening I hear the news   on 
radio or see    the TV news.    There 
is great   distortion. Do   you  think 

by giving fifth or sixth place    to 
Rajiv Gandhi in your  bulletin you 

can belittle him?   It is    absolutely 
wrong.   I   am  only  reminded    of 
what the former   Information   Mi-
nister said after the      Emergency. 
We asked them, to bend and    they 

crawled.   Today they are not  craw-
ling.   They are just falling flat    and 
trying to distort things.   You  used 

the TV—I want to tell this     Go-
vernment—to better the      Congress 
face in the     Assembly     elections. 
I can give you one thousand     ins-

tances, but I have very  little    time. 
Even during the  recent   crisis,   you 
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have tried to use the TV politically 
against      the     Congress.      And 
may I say, if you give bureaucrats 
the control of TV and radio, do you 
think it is going to improve   any-
thing?   Today   also   the   bureau-
crats are controlling   them.   Then 
where is the autonomy? How are 
things going to improve?   You are 
abusing the TV; you are   abusing 
the radio.   You are     using them 
for political ends.   Is it autonomy? 
I am saying that there cannot be any 
autonomy   like   this.   If you read 
through the    Prasar Bharati Bill —
I do not know   whether my friends 
on that side have read it, but I have 
read it clause by clause, word  by 
word  and  sentence  by sentence 
because this is my subject—■ the 
financial    control is hundred per 
cent in the   hands of bureaucrats or 
the    Government.   Even after 
grant of autonomy,   the AIR and 
T.V. will submit the statement of 
budget before the Government. It is 
written in the Bill.    Radio and TV 
cannot change even   a       pro-
gramme      approved without    the 
permission  of the     Government, 
cannot  even   drop   a   programme 
without the permission of the Go-
vernment.   This is your autonomy. 
In fact,  you have infiltrated people 
of you political views into  the TV 
and radio.   Anybody   who listens 
or sees radio or TV knows that it is 
doing propaganda   for     funda-
mentalists every   day.   Often they 
are announcing    that the meeting 
of this Committee on that will be 
held on this day or giving their 
stand on certain issues. This is 
what is happening today. 

Then what is your foreign policy ? 
When you came to power you tried 
to send the message across the 
borders that the Government of 
India was having a big-brotherly 
attitude and you are going to co-
operate with them, you are going to 
improve relations with them. And 
what  has happened in Nepal? Your 
leader tried to say that there was 
"avoidable harsssment of Ne-palese  
people" due to our actions. 

That was the sentence  used.   This is 
absolutely wrong.    You    have 
realised  the truth now.   It   took you 
a hundred days to realise that the 
previous  Government's attitude was   
correct.   You   are   back   to square 
one.    Without wasting any more 
time I would say what is basic 
truth—I was there in Nepal for 3 
years as the Hindustan Times cor-
respondent   I  know every inch of 
that place.   Never   forget the fact 
that Nepal has been trying to play us 
against China, with whom we want   
to   improve   our    relations today.   
Nepal has been trying to sow 
misunderstandings between us and   
China   and   by  playing  the 
Chinese card, they have been trying 
to  distract attention from the real 
issues.     They    have        imported 
sophisticated major arms from China. I 
have been talking about this problem 
in this House.   And they have put 
them on our  borders. Without going 
into great   details, I   would say that 
the activities of the Nepa-lese, in 
violation of our Pact of Friendship 
of 1950,  are the  real threat to our 
security   because the Chinese today 
can walk and they do  walk  
unchecked  into     Uttar Pradesh   
through that     unmanned border,   
the open border between India and 
Nepal, while we cannot go   even    
ten    Km.    within    the borders    of    
Tibet    and   Nepal. So, I would 
demand that the   Government of 
India must, as   was happening in the 
recent past, a lopts a stiff attitude as 
far as the question of security of 
India   is   concerned. I would also 
say that we must not hedge in on 
question of   human rights.   We 
should openly   support the people 
who are trying  to   bring democracy 
to Nepal.    We do not want to 
interfere  in their    internal affairs, 
but it is a question of democracy , it 
is a question   of  human rights 
which the world is supporting today.   
If you have heard   it, even 
the BBC—which is not pro—Indian 
—reported  that   5,000       Nepalese 
democrats   have       been    arrested 
in Nepal, though the    Government 
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[Shri Kapil Verma] there says that 
it is ony    1,000. Teachers, lawyers, 
students, doctors, etc. all kinds of 
people—are being arresed every day.    
There    is a midnight      knock at 
their   door. The Nepalese King and 
his coterie have far exceeded what 
we have been    reading had    
happened in Hungary, China   
Ruamnia and so many other 
countries, and    they are trying to 
shut the doors against the winds of 
change   which   are sweeping the 
whole world   today. But the winds of 
change which have brought  about 
changes in Eastern European and 
even in the Soviet Union will 
certainly touch Nepal— I have no 
doubt about it. What the peoole of 
Nepal want is real friendship with the 
Indian people, and these artificial 
barriers, I am sure, will be destroyed 
one day, and will be destoyed in the 
real, sense of the word when  
democracy    comes to Nepal.   So, 
we cannot remain mute spectators.    
I don't say that the Government 
should    intervene; I understand,      
the       Government cannot 
intervene.   But the. people of India 
should give their wholehearted   
support   to      Nepalese. When 
Indians were fighting against Britain, 
in the House of Commons there were 
people who were supporting    the    
Indian       freedom fighters;   there   
were   British   citizens who were     
supporting  the Indian freedom 
movement.   So, we., should support 
the Nepalese people in their hour of 
need. 

Secondly, I want to tell you 
that . Pakistan has suddenly 
changed  its  attitude.. Benazir 
Bhutto goes to occupied   Kashmir 
and announces her, support to   the 
people who, are fighting for the so 
called, right. of self-determination It 
is clear: admission of the fact that , 
they have,sent .in  infiltrators there to 
support their cause.   She says,, mo 
'matter what the Cost, "there will be  
no compromise on  question open add-
mission of what ,they are   doing I am 
glad that our 'Government 

has protested,  but now at least  we 
should open our eyes.   And it   vin-
dicates completely     what     Rajiv 
Gandhi did about   Pakistan. 

You tried to change your foreign 
policy about Sri Lanka. Even 
today's papers say that our troops 
returning from there feel humilia-
ted and bitter that the splendid 
record of their real sacrifices has 
been forgotten. Some people are 
trying to minimize it, and the Sri 
Lankan officials and Ministers are 
saying that the IPKE was res-
ponsible for So many difficulties. 
Now the Tamils are being killed 
there. Tamil refugees are coming 
here. 

So, your foreign policy is in 
complete shambles. It has des 
troyed everything built over years 
in regard to foreign policy. You 
have hot been able ' to solve any 
national problem and abroad 
also, in your foreign, policy you 
have        committed blunders. 
Therefore, you must return to 
those time-tested policies which 
were laid down by Jawaharlal 
Nehru     and     Indira Gandhi 
and followed by Rajiv Gandhi. So, 
on foreign policy there has to be 
agreement; it has to be   bipartisan. 

With China we want complete 
agreement, and I am sure that atll 
those people who are trying eo 
divide with on China will be proved 
wrong, though we will not comoro 
mise on certain basics. The Sovie-
Union has always supported just It 
is our real friend in the' world,, our. 
greatest friend in the world, I am; 
quite sure that those people who are 
expecting the Soviet Union to break 
up because of Sub-nationa lism or 
some; other basis will be: 

disappointed.' The Soviet Union will 
emerge stronger from Mr. 
Gorbachev's experiments and plans 
which he is following. 

THE; VICE-CHAIRMAN (DR. 
G.  VIJAVA  MOHAN  REDDY)if 
Five minutes':  

. 
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SHRI      KAPIL      VERMA: I will 
hot take more time.   I   am only  
mentioning'    the  last  thing and     that     
is about    my own profession.   Though     
the Government has, notified the Wage 
Board        proposals, I am very sorry to 
tell the Government   through you that 
they have not been implemented except 
in a handful of papers. Only  court 
orders have been made for certain, 
newspapers   which had    been to the 
cort. , But they have not been   
implemented in most papers. So, the 
real relief has not Come" to newsmen.      
The Government has, turned too busy 
in its own intrenal troubles to pay. any 
attention to the Wage    Board    
implementation to the implementation 
part of it.   The other day I put a 
question, and, the answer, if you have 
gone through the answer, is that only 
two States have   responded   to   
Governments' instructions.   They have    
received certain    information,    but      
that information     also  they have    not 
specified.      That    information    is 
also- according to the      information 
given by the    proprietary     new-, 
papers.   I demand, Sir,    through you 
that the   Working Journalists Act be 
amended drastically to provide for a 
penal provision so   that the action is     
immediately   taken including 
imprisonment and fine for those who do 
not   implement the Wage     Board     
recommendations because the Wage  
Board, is a   statutory Board, it has been 
Established by  law   and      is       
mandatory. 

Secondly, the Government has 
received report of experts committee. for 
pension for journalists. But the 
Government is sitting on it. Pro- bably It 
has no time to think about it as it has no 
time to think about national problems. 
So,I hope that it will quickly implement the 
pension        proposals also;- 

As ,1 said  Congress, Party is 
interestedin giving constuctive co-
operson, to this, Government in 
solving the various national pro- 

lems., We, are there to help you in 
Jammu and Kashmir, in Punjab and 
in all national emergencies, against 
Pakistan or against any other coun--
try which dares to cast an evil eye. 
on India. But first you make up your 
mind, first you frame your own plan 
of action, first you come with your 
own concrete programme, and we 
are with you—if we approve it. We 
have a history of more than. 100 
years. We people, the Congress Party 
will again have 100 years more of 
glorious history. There is no doubt 
about it that we on this side of the 
House will co-operate-with you on 
natural issues. We are basically 
interested in solving the national 
problems. When correct solutions 
come before us, we will co-operate. 
Let us all unite to fight against 
meliversion and country's enemies.   
Thank you. 

THE VICE-CHAIRMAN (DR. 
G. VIJAYA MOHAN REDDY): I 
have to inform the hon. Members 
that the Home Minister will make a 
statement at 4-30 p. m. today, the 
19th March, 1990 regarding the. 
incidents which took place in the 
Nizamuddin area of New Delhi on 
the 17th March, 1990, 
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SHRI KAMAL MORARKA: 
(Rajasthan): I agree with Dr. Ratna-
kar Pandey. I think it will bs proper 
that this Statement is made after the 
House reassembles and the Finance 
Minister places the Budget here. 
After that the Statement can be 
made. 

THE VICE-CHAIRMAN   (DR. 
G. VIJAYA MOHAN   REDDY) : 
I think the House agrees on this. It 
will be at 6 p.m. after placing the 
Budget in the House. 

PROF. (MRS.) ASIMA CHAT-
TERJEE (Nominated) : Mr. Vice-
Chairman, Sir, the President's Ad-
dress has created a mixed feeling. 
The President's Address has laid 
emphasis particularly on the future 
policy to be adopted by the new 
Government to strengthen the natio-
nal fabric and to build a better and 
strong India. 

The President's Address is ex-
pected to present a review of the 
achievements of the Government 
during the previous year i.e. 1988-89 
and give a critical analysis of their 
performance and also to suggest as 
to what further action should be 
taken to give a thrust to the 
country's further development and 
economic growth. It must be ad-
mitted that the achievements which 
have been mentioned in the Presi-
dent's Address must go to the credit 
of the previous Government, but this 
has not been specifically mentioned. 
The new Government has taken up 
the administration at the Centre 
only 100 days back. This period, I 
believe, is too short to draw definite 
conclusions about the performance 
of the present Government. How-
ever, the President's Address had 
indicated the trend and the direction 
of the future programmes and also 
priorities. It was promised to the 
people that the prices of essential 
commodities will be brought down, 
but today the common man is facing 
a serious crises as the prices are 
going up and it is difficult to control : 
the price hike. This has caused a 
grave concern particularly when the 
.income of the common man is very 

low and is not going to increase. 
Therefore, it is my request to the 
new Government to consider this 
matter. However, various positive 
aspects on the performance of the 
previous Government have been 
mentioned in the Railway Budget. 
If the Seventh Plan outlay is taken 
into consideration, the total outlay 
at the beginning of the Plan was 
Rs. 1,80,000 crores. As against this 
the achievement was estimated at Rs. 
2,22,000 crores. Thereby the perfor-
mance as 109 percent. This should 
be considered as past achievement. 
In the industrial sector, the growth 
rate was 9 per cent and in the agri-
cultural sector it. was more than 
20 per cent in the year 1988-89. 
Performance in the capital market 
is impressive considering the perfor-
mance of the previous.Government. 

Regarding unemployment, the 
problem is every acute. I think this 
may be solved to a great extent by 
providing self-employment opportu-
nities. 

So for as the Prasar Bharati and 
Lok Pal Bills are concerned, wise 
decision is to ba taken after 
meaningful discussions on all 
aspects in both the Houses. 

Regarding Bhopal Gas tragedy, 
the Government has taken a proper 
action. It is gratifying to note that 
the Government has provided an 
interim relief amounting to Rs. 360 
crores. Much has been debated on 
Kashmir and Punjab problems, 
foreign policy, particularly with 
neighbouring countries and also 
SAARC, the latter providing a valu-
able institutional framework for 
promoting regional cooperation. 

From the national point of view 
I would like to speak on science and 
technology, health and family welfare 
and education and also on the 
development of wasteland, about 
which no mention has been made 
in the President's  Address. 

India has reached a stage of 
scientific excellence that can lead 
to a technological revolution. Some 
of the current operating technology 
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missions   would   be mentioned to 
indicate the advancement in science and 
technology in   India.   First of all, the 
development  of surface-to-surface 
missile our Scientists, ..technologists, 
engineers and technicians indicates a 
spectacular advancement in technology.   
The Indian Middle Atmospheric 
Programme operating since  1982 has 
made tremendous progress.   The first 
Indian satellite      mission   (Stross—
Aeronomy   satellite, the Mesospheric 
Stratospheric Radar (MST Radar) and 
also the drinking water mission, I would 
say, the progress in these areas is really 
extremely satisfactory.   MST radar is the 
only instrument which has been developed 
and which can observe all weather 
conditions and can sample the 
atmosphere at short time intervals.   
Thus science and technology for 
atmospheric science has been developed 
with great success.   Telecommunication 
revolution made so far would use digital 
networks with computers as element of 
the network and as terminal.     The first 
ever indigenously developed high perfor-
mance computer based on parallel 
processing   architecture   popularly 
known   as   super computer would 
place India in a select league   of 
advanced nations and will function from 
this year.   The target supercomputer 
whose architecture design had already 
been completed would be outstanding in 
terms of   both hardware and system   
software in comparison with   similary 
class of machines in the world. 

Within India electronics had been 
growing and improving rapidly in this 
decade. Electronics output as a part of 
industrial GDP has tripled * from 1.15 
per cent in 1980 to 2.9 per cent in 1988 
and this progress is indeed 
commendable compared to the progress 
made in Europe and other developed 
countries. Electronics played a large 
part in the modernisation and progress 
of a country. So far as the electronic 
industry in India is concerned, it has 
already grown well over four times in 
the last half decade of the decade of the 
century. .... 

.    . .       ■      .    

Now, coming to oil-seeds techno-
logy mission, it has proved success-
ful. The mission has achieved a 
record production of over 155 lakh 
tonnes in 1988-89. I must say that 
it is a record. The oilseeds produc-
tion in 1989-90 was 178-8 lakh, 
tonnes which was 155 lakh tonnes as 
compared to the previous year. The 
production of oil in 1988-89 was 49. 
50 lakh tonnes. The production of 
foodgrains has also reached a target 
of 175 million tonnes. The progress 
made so far is quite satisfactory. The 
production of groundnut oil, 
soyabean, palm oil, sunflower oil, 
sesame and mustard oil has risen 
spectacularly. 

For effective rural health services 
and to fulfil the mission "Health 
for all by 2000 A.D." traditional 
system of medicine should be en-
couraged and should be used for 
giving relief to the common man. 
There are 5,76,000 villages in India 
and we know that 80 per cent of 
the population live in rural India 
and in order to give relief to the 
ailing persons in the ffrur 1 areas, it 
is absolutely necessary to develop 
ayurvedic and unani drugs and 
some drugs have already been deve-
loped so that these can be made 
available to the common man. 

Primary health care centres, sub-
centres and community centres in 
Indian villages should be provided 
with equipments, life-saving medi-
cines and also competent doctors 
and well-trained assistants should be 
posted to serve in rural hospitals. 
Hygiennic conditions and good sani-
tation are to be provided and also 
the transport. In order to control 
population about which much dis-
cussion took place this morning, I 
think not only the womenfolk but 
also the menfolk should be educated 
and let us adopt some new policy 
with the help of which we would be 
able to control the population explo-
sion and if necessary, more incentives 
should be given. Audio visual 
programmes should be arranged and 
also literacy programmes   should be 
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taken up more   extensively.   Now, 
so far as education is   concerned, I 
think the whole   policy is to  be 
revised.   How to improve education, 
how to eradicate illiteracy? I would 
like to suggest that book  learning 
has to be partially  substituted by 
practical work, games, craft work, 
field work and social   services and' 
to give training about the environ 
ment and in order to nourish stu-
dents' interests and curosities, em 
phasis should  be laid on   work 
programmes,  sicnece with general' 
education and cultural programmes 
for developing power of creataivity 
in children, as suggested byGandhiji, 
the Father of the   Nation.    For 
successful  implementation   of the 
future policy, as mentioned in the 
President's   Address,    all    parties 
should cooperate, as mentioned by 
my honrible colleague, Mr. Kapil 
Verma, and we should work unitedly 
for the economic growth of   the 
country in order to build a strong 
India and also we should make 
serious effort by providing the com-
mon man with essential commodities 
at reasonable prices at least   for 
survival and by providing them job 
opportunities so that they can lead 
a good life. 

Regarding wasteland develop-
ment, the Wasteland Development 
Board has been constituted and it 
was decided that fodder and fuel-
would should be grown. But so far, 
nothing has been done and 
therefore, it is my request to the 
present Government to formulate 
some programmes for the 
development of fodder and fuel-
wood in wasteland. 

While concluding, I most say 
that until and unless we work uni-
tedly, it is impossible to build a 
better and strong India and also to 
maintain the national unity and 
integration. It is my last speech 
because I am going to retire in May. 
It would be a. pleasure for me if the  
Government accepts my sug- 

gestions and I would be extremely 
grateful. Thank you. 

THE VICE-CHAIRMAN (DR.. 
G. VIJAYA MOHAN REDDY): 
Dr. Ratnakar Pandey. 

SHRI FAWAN KUMAR BAN-
SAL: Sir, now we have one hour 
and within one hour, this matter 
regarding Nizamuddih incident can 
be disposed of Otherwise, we won't 
be able to take it up. So please ask 
for Home Minister's statement. (In-
terruptions). 

SHRIMATI JAYANTHI NAT-
ARAJAN : We will be very brief. 

SHRI PAWAN KUMAR BAN-
SAL: We will be brief in our clari-
fications. I request if, you take it up 
right now, we will be able to 
conclude it. 

THE VICE-CHAIRMAN (DR. 
G.  VIJAYA  MOHAN   REDDY): 
Will the hon. Minister   agree ? 

THE MINISTER OF HOME 
AFFAIRS (SHRI MUFTI MOHA-
MMAD SAYEED): Yes   Sir. 

THE VICE-CHAIRMAN (DR. 
G. VIJAYA MOHAN REDDY): 
Shall we take it up  

4-00 P.M. 

STATEMENT BY   MINISTER 
Re.   Police   Firing   in Nizamuddin 
Area of Delhi 

THE VICE-CHAIRMAN (DR. 
G. VIJAYA MOHAN REDDY): 
Copies of the statement have to be 
circulated. 

SHRI PAWAN KUMAR BAN-
SAL (Punjab): Let the Minister 
start. 

THE MINISTER OF HOME 
AFFAIRS (SHRI MUFTI MOHA 
MMAD SAYEED): Sir, I wish to- 
apprise __ (Interruptions). 


